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INTRODUCTION 

t. the Chairman, Railway Convention Committee, 1973 having 
been authoris~ by the Committee, present this Second Report of the 
Railway Convention Committee, 1973 on the action taken by Govern~ 
ment on the recommendations contained in the First Report of the 
Railway Convention Committee, 1971 on "Accounting Matters." 

2. The First Report of the Railway Convention Committee, 1971 
was presented to both the Houses of Parliament on the 15th Decem~ 
ber, 1972. Government furnished their replies indicating the action 
taken on the recommendations contained in the Report on the13th 
December, 1973, 30th March, 8th April, 27th April, 28th May and 25th 
July, 1974. At their sitting held on the 16th August, 1974 the Com
mittee considered Government's replies and finalised their comments 
thereon. The Comm.jttee also considered and approved draft 
Chapter I of the Report.· 

3. The Report has been divided intO the following Chapters:
I. Report. 

II. Recommendations which have been accepted by Govern
ment. 

In. Recommendations which the Committee do not desire to 
pursue in view of Government's reply. 

tV, Recommendations in respect of which Government's replies 
have not been. accepted by the Committee. 

4. An analysis of the action taken by Government on the recom
mendations contained in the First Report of the Railway Convention 
Committee, 1971 is given in Appendix. It would be observed there
from that out of 68 recommendations made in the Report 40 recom
mendatio,ns i.e. 58.8 per cent have been accepted by the Government 
and the Committee do not desire to pursUe one recommendation i.e. 
1.5 per cent in view of the Government's reply, The replies of the 
Government in respect of 27 recommendations i.e. 39.7 per cent have 
been accepted by the Committee. 

NEW DI:LHI; 

August 31, 1974; 
BhadTA 7, 1896 (S). 

(V, 

B. S. MURTHY, 
ChAirmAn, 

RAilWAY Convention Committee. 



CHAPTER I 

REPORT 

Depreciation Reserve Fund (Serla! Nos. Z to 5) 

In paras 2.17 to 2.20 of their First Report on Accounting Mattera. 
the Railway Convention Committee, 1971, had recommended that 
Government should constitute without delay a Working Group COD

sisting of experts from Finance, Accounts, Audit and technical c:Iifd. 
plines to refine the technique of assessing the depreciation require
ments so that appropriations to the Depreciation Reserve Fund are 
made on a scientific and rational basis taking into account the col\ 
and life of their assets. The Committee had further suggested that 
the Ministry of Railways should undertake a critical study to deter
mine whether, in conformity with accepted principles of accounting, 

·8 separate Renewal Reserve Fund should be created out of their 
profits, If any, to provide for inflationary and improvement element. 
in the cost of such assets. 

2. The Committee are glad to note that GOl'ernment have appoint~ 
ed a Worklng Group of experts drawn from Finance, Accounts, Audit 
and Technical disciplines to examine these issues and that the Work
ing Group is expected to present its report some time durin, the 
course of this year. The Committee have already refened to thhI 
matter in their First Report wherein they have emphasised the neef 
for early completion of this study. The Committee would Uke to be 
informed of the recommendations made by the wor~ Group aD' 
. Government's decision thereon at an early date. 

Replacement of Over-aged DC electric locomotives (Serial Nos. l' 
and 11) 

3. In paras 2.71 and 2.72 of their First Report, the Railway Coa·· 
venti on Committee, 1971, had expressed concern over the fact that 
the replacement programme of over-aged electric locos had been lag
ging behind the Fourth Plan targets due to inabUity of HElL, Bhopal 
to supply the requisite sets of components according to schedule and 
also due to some delay in placement of orders for matched seta. 

4. From the information now furnished to them, the c.mmttc.e 
observe that the programme of replacement of 51 overapd e1ectr1e 
locos durin, the Fourth Plan period is DOW expeeted to be eompletel 
by 1975.76, i.e. two years after the conclusion of the Fourth PIlla 
·The shortfall of 2Z I~os is stated to be maiaI,. OIl aCCOlUlt of ..... 

• 
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.. es in suPPlies of matched. equipment sets by HElL, Bhopal, modi-
Ication in the band brake equipment. and unsatisfactory perform.
ance of certain other equipments. 

5. The Committee further note t~t whereas the Rallway Board 
placed. orders on Cblttaranjan LoComotive Works for 10 locos in 
October, 19.64 IUld fo:r.17 locos in March, 1967 tho CLW. ~ced orders 
for 27 matched sets on HElL in June, 1967 only. Orders for the re· 
maining 30 locos were placed by the RaUway Board on the .C"W in 
May, 1868 but the CLW placed orders for the matched sets 'in July, 
1189 only i.e. after a lapse of 14 months . 

•• The Committee find that the CLW /RDSO took about % years 
and 8 months (from October, 1984 to June, L967) to prepare the new 
designs for these DC locos and even after these bad been finalised, 
the CLW took andther 14 months .to place orders for matched sets 
for the last batch of 30 locos on the HElL,· Bhopal. The Cq:nmiittee, 
therefore, consider that the programme for replacement of overaged 
DC electric locoS dwing the Fourth Plan was not implemented with 
earnestness and sense of urgency. The Committee would like the 
Ministry of Railways to ensure that the replacement programme of 
such locos darIn~ the Fifth Plan is properly pl ..... ed ~lJt and the 
,ehedule kept up. 

boduction of EMU coaches (Serial No. 19) 

7. The Railway Convention Committee, 1971, had ·further drawn 
attention to the huge ·shortfall in production of EMU coaches during 
the first three years of the Four;th Plan both in the ICF and Jessops 
(272 and 225 respectively). They. had urged that concerted meia. 
sures should be taken to ensure that the production targets for the 
FouIjh Plap wer~ f~lly achieved. 

8. The Committee regret to note that whUe the ICF were able to 
exeeed. the production targets during 1972-73 and 1973-74, there was 
a heavy shortfall of as many as 75 DC EMUs against the plalUled 
production of 86 units by MIs. J'essops during the last two years of 
the Fourth Plan. The production was actually aU during 1$7%-73 due 
. to disagreement on the prices. The Committee consider that Gov
erDIIIeIlt should have resolved this matter mueh earller instead of' 

. ~lo~. pr!MiuctiQll to ,,~ef. Now that th~s ~t~~r l\as ~ .. ttled, 
.. th8f ~oUld like Governm~t to eDSJlre that the .P~t ~Qr~t of pr~ 
. ,~ ~ 61' ~oaehe •. per mOJ;lth Is kept 111' 1ry 'tfI/s. J~PI'~~' ~t 
.. ~ ~h. ~ade ~ clear the baeIaor.~ the.~~.po-

1fti1lUDe. 
~ ... ~ r. " . 
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~~ .CJf .. ~"(':f/qDIJ- bJidles at .buq le." creuinara (Serial 
N~ 16, Z1 ad 2,9) 

9. Referring to the large scale non-utilisation of funds earmarked 
for Railway safety works by the State Governments due partly to 
the cumbersome procedure involved in claiming reimbursement, the 
Railway Convention COllUQittee, 1971 had observed in paras 3.51 and 
3.52 of their First Report that it was paradoxical that while the needs 
were urgent. the funds had remained unutilised for as many as five 
yelU'S. They had expressed the hope that streamlining of the proce:
dure since eftecteci, would enable the State Governments to utilise 
tb.e funds expeditiously. 

10. From the further information now furnished to them, the 
Committee find tttat out of an amount of Rs. 452 lakhs allocated to 
various State Governrnents to end of 1973-74 sanctions amounting to 
Rs. 289 lakhs only have been issued for reimbursement from Railway 
Safety Works Fund. 

11. The Committee are not satisfied with the pace of utilisation of' 
funds allocated to the State Governments ·for Railway Safety Works 
inasmuch as only six States appear to have taken advantage of the 
scheme. Even i~ these six cases, barring Tamil Nadu, the utilisation 
of funds by other State Governments is far from satisfactory. The 
Committee, therefore, urge that the matter may be taken up by the 
Ministry of Railways witb the State Governments concerned at a 
high level so that the funds' provided for the purpose in a particular 
year are fully utilised on construction of the much needed over I 
under bridges at busy level crossings. 

12. The Railway ConveJntion Committee, 1971 had recommended 
in paragraph 3.54 of the First Report that in view of the need for 
~ider pridges over level crossings on account of density of traffic, 
the extent rules providing for sharing of expenditure on 50:50 basis 
by the! Railways only for a bridge of 24 £·t. width, needed modifica
pon. 

1.3 •. The CoIamittee aote the conteadon of tile· Mi1listry of RaIl. 
ways that tlut ~ fol' the Railwars' .harba, 58 per eeat eost of 
wider bridps would throw extra burden on the Ranway finances 
whleh are already quite strained. This is, however, equally appU
~."Je-. dIe.__ ~ tIJe proWem of '*'I8Idea 011 nil-rOad meet
.~ ,ppia~ .• ~ . to pi aeeeatute • ..,ith the prowth of tnIie, it 
.. f' \. ~~Y,e .. ~ :AVJt""'es of adeqate .. aad width are pr0-
Vided OIl a priorit)' baaIa. 

• 
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1'-. The Committee, therefore, reiterate the 1'8e0lllDl8lldatloa .... 
by the previous Committee aDd would like RaUwaYI to adopt a help
ful poliey which would make for removal of theee bottieDeCb at 
nilroadmeetin,points. 

Bousiac Scheme for Railway Employees (SerIal No. 38) 

15. The Railway Convention Committee, 1971 had, in para 4.21 of 
their First Report, recommended that the Railways should evolve .. 
suitable scheme to enable the Railway employees to build hoWJel 
for themselves before they retire. 

16. From the reply furnished by the Mlnl.try, the Committee Dote 
·that it is the- polley of the Railway Board to encourage the formatioa 
of Cooperative Bouse Building Societies amon, Bailwaymen, wher
ever possible, so that they might pool their resourees, acquire suit
able land and develop such land .into building sites for allotment to 
members of the Societies for buUdin, houses. The Committee are 
Dot impressed with the membership of 1605 employees out of 14 IaJda 
stat! OIl the rolls of the BaUways. Obviously, the scheme has _ 
been able to enthuse the workers. The Committee feel that the 
whole matter needs to be reviewed in depth with a view to aflor~ 
the raUwaymen, particularly the Class m and IV non-gazetted stat! 
a genuine chance to build • house preferably in their village/hom6-
toWD. 

Pension Fund (Serial No. '2) 

17. In para 6.19 of the First Report, the Railway Convention Com
mittee, 1971 had emphasised the need for framing realistic estimate,i 
of expenditure from the Pension Fund for which it was necessary t. 
have an accurate assessment of the liabilities from time to time. 
The Committee had been informed (December, 1972) that this would
be possible when the Report of the Government Actuary wh~h wu 
j!xpected to be received in six months' time, was available. 

18. The Committee now fbuI that even the ~DSoUd.ated data baa 
IIOt yet he. funUsW ..,. the RaUwaJ1l to the Govermnea.t Acta.u,' •. 
Th. CollllDittee deprecate the delay Ia IUbmltdag . the req1lll'ed data 
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aDd would urre that effective steps should be taken to expedite tilt. 
work. ' 

Budptary, Aceo1IDtin, & MaDapment Pradices en the BaII~ 
(Serial Nos. 44 to 53, 56 to 58 and 60) 

19. In paras 7.8 to 7.13 of the First Report, the Railway Conven
tion Committee, 1971 had emphasised the need for evolving a more 
effective system of budgetary-control over the Railways in the inter
est of sound financial management They had also urged Govern
ment to undertake a comprehensive review of the form and contents 
of the Railway Budget so as to rationalise and simplify the same in 
the interest of proper accountability to Parliament. In view of the 
complexity of the task, the Committee had recommended that such 
a review might be entrusted to a small Task Force consisting of fin-
ancial experts drawn from the Ministry of Finance. Railways the 
Comptroller and Auditor General of India etc. They had further re
commended that this Task Force may also be entrusted the task of 
preparation of a performance budget as a model for the Railway. 
and other public utilities. . 

20. The Railway Convention Committee, 1971 had further empha-
sised (vide paras 7.28-7.31, 7.47-7.49 and 7.51) the need for evolving 

a system of Responsibility Accounting in accordance with the 
modern concept of management accountancy as a tool for manage
ment control and for providing concurrent and purposeful data at all 
strategic levels to facilitate sound decision making. They had opined 
that the proposed Task Force could be entrusted the responsibility 
of critically examining the accounting and administrative procedurea 
also. 

21. The Committee note that the above reeommendatioDS of the 
Railway Convention Committee, 1971 have heeD aecepted by Govern~ 
ment and a T'm Force consisting of oftlcers drawn from the Mlnis
tries of Finance and Railways and two chartered accountants wu 
constituted in July, 1973 to undertake a detailed examination of cer
tain aspects of budptary. aecountia, aDd lIUlJUIpIDent practiees _ 
the Railways. The Task Foree which was expected to submit its Inal 
report Wore 30th JUDe. 1974 is stated to have fiDalised its pnpoula 
for restrueturinr the Revaue Denwub for Grants aad hu tUaa 
IIlP the work relatinc &0 natructan.., of the W .. Gnats . 

• 



6 

22. The Committee caDDot too stroDirly emp~ the Deed fqr 
taking effective steps to introduce a system of management acc~tt
ancy which would help in effecting economy and improving the 
effeciency of working of the Indian Railways system. 

.Computerjsation of stores aecounting and J!ltores (reeoupmeat .... 
reorder) functions (Serial No. 85) 

23. The Railway Convention Committee, 1971 had observed in 
para ·7.79 of their First Report that due to initial teething troubles 
there had been delays in adhering to the time schedule laid down 
for completion of the various phases of the programme of taking 
over stores accounting and stores (recoupment and reorder) func
tionS on computers. They had urged the Ministry of Railways to 
keep a close watch on the implementation of the programme so that 
there were no further delays in this regard. 

24. From the reply furnished by the Ministry, the Committee find 
that the progress in the matter of taking over stores accounting and 
stores (recoupment and reorder) functions on computers contin.ues 
to be rather tardy. The Zonal RaDways had not been able to adhere 
even to the revised target of June, 1974 for completion of Phases 
m and V of the programme. The Committee would like the Minis-
try of Railways to take up the matter with the Zonal Railways con
cerned so that the programme is implemented as expeditiously as 
possible. Keeping in view the high cost of installation of the c0m

puters, the Committee expect the Ministry of Railways to ensue 
.tbat they are put to the best use 10 .s to save on inventories and 
irQprQve service. 



CBAPTEBD 

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY THE 
GOVERNMENT 

Recommendation (S. No. I, Para No. 1 and 1.1) 

The Committee had in their Interim Report presented to Parlia
ment last year. made inter-alia the following recommendations cover
ing the period 1971-72 and 1972-73:-

(I) The existing rate of dividend at 41 per cent of the capital 
invested in the Railways uptb 1988-64 with an addition of 
1 per cent in lieu of passenger fare tax and at 6 per cent 
of the capital invested after 31st March, 1964, should con
tinue to be paid by the Railways to the General Revenues; 

(ii> The extent arrangements for the purpose of dividend in 
regard to tlre strategic linel;' Kiriburu-Bimalgarh and 
Sambalpur-Titlagarh ore lines and the Kathua.Jammu line 
may eorttinue; 

(W) The Capital-at-Charge of the non-strategic portion of the 
Nodtheast Frontier Railway and the unremunerative braneh 
liIleI al alia th~ element of overcapitaliaation may be ex" 
snpted from payment of dividend; 

(tv) the existing arrangements of <a> deterring the payment 
of dividend on the Capital-at-charge of New Lines ch8rge
able at the average borrowing- rate of interest dumg the 
period of their construction .. well as for the tidst five 
years after their opening; and (b) closing the account of 
deferred dividend of New Lines after a period of !o years 
from the date of their opening, extinguishing any liability 
fat deferred dividend not liquidated withitl that period;-may 
be eontbiuecl; 

(v) Havm.g reprd to the long period of constructionlgestation 
of railway investment in general and the time taken by 
sueh in'VE!ltlDeJ1ts 110 reach full earnJng potential. 25 per 
cent -of outlay in a yelr on works-in-progreis <whteh cOU'Id 
othervtise be Hable to payment of dividend) may be exemp-

-ted fdODl pajment of dividend for a period of 3 yean; 

• 7 
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(vi) Consistent with the commercial practice of utilising reserv
es as internal resources. the Railways should be given the 
benefit of interest at the current dividend rate on the fund 
balances by being permitted to take cdedit for the difference 
between the dividend rate and the average borrowing rate 
at which interest accrues at present to the Funds as a set 
off in the dividend payable from the Railways to the Gene
ral Revenues. 

The Committee recommended that the above recommendations with- . 
regard to the rate of dividend payable by the Railways to General 
Revenues and other 2~.ci1lary matters, may be taken to cov$" the 
next financial year vis. 1973-74 also. 

Reply of Govenunent 

Recommendations of the Commit~e have been implemented. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226 
dated the 13th December, 1973] . 

Beeommendatioa (S. N. 6. Para 2.31) 

The Committee consider that keeping in view the fact that the 
actual withdrawals from the Fund have been less than the budgetory 
provisions over a' number of years. the closing' balance to the credit 
of Depreciation Reserve Fund having consequently gone up from Rs. 
29.19 crores at the commencement of the Third Plan to Rs. 164 crores 
at present, the contribution to the Depreciation Reserve Fund during 
1973-74 may. as proposed by the Financial Commissioner be of the 
order of Rs. 115 crores, or as close thereto as possible, taking into 
account the financial position of the Railways. 

Reply of Goverament 

Implemented. 

[Ministry of Railways (Railway Board)O.M. No. 73-B (RCC)-4226: 
dated the 13th December, 1973] 

RecommeDda'tion (S. No.8, Para No. 2.68) 

The Committee would like the Ministry of Rail~ays to examine 
the matter in depth with a view to ascertain the precise effect of using 
-overaged steam locomotives on the various types of services and the 
economics thereof. They would also like the Railway Board to work 
out whether the use of diesel shunters is more economical than steam 



9 

locos for such work. The Committee urge that tht. matted may be 
aamlned by the Emclency Bureau of the Railway Board urgently. 
Buecl on such a study the Railway Board may examine if the p'olicy 
of using steam locOB rather than diesel shunters for shunting work 
and continuing the use of overaged steam locos calls for a review and 
whether the programme of replacement of such locos needs to be 
accelerated. The Committee need hardly stress that a time bound 
programme for the replacement of steam locos may be drawn up by 
the Railway Board. 

Bepl,. of GoverDJDeDt 

The Ministry of Railways have examined the economics of dieseli .. 
ation vis-a-vis steam locomotives based on a few Studies undertaken 
by EfIlciency Bureau. It has been concluded that generally speaking 
dieselisation is more economical than the steam traction. It is also 
t1ae considered policy of the Railway Board to progressively intro
duce c1ieselisaUon in place of steam traction. 

The major constraints in accelerating the palle of dieselisation. 
however. are:-

(i) Indigenous availability of diesel locomotives. 

(U) Import of crude. At present about 213 of. our requb:ements 
are being imported. 

(iii) Constantly cascading prices of crude in the World Market. 
The World Market price has increased· by about 100 per 
cent during the last three years. the last one year itself 
registerinJ an increase of about 40 pe rcent. 

(iv) Restricted availability of foreign ezchange.· Payment for 
all imported crude has to be made in {oreign exchange. The 
import of crude thus constitutes a big drain on our exiguous 
foreign exchange resources. 

(v) Physical availability of crude. The position of physical 
availability of crude is likely to grow even worse because . 
of growing demands for crude from hither.to surplus coun
tries like the U.S.A. 

[Ministry of Railways (Railway Board) O.M. No. '13-B (RCC)-4228 
dated the 13th December, 1973J 

Further InformatiOD eaBed for by the Committee 

It is not clear if the economiQl of using diesellOC08 for shunting 
purposes as distinguished from their use for hauling goods and pu-

I 
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:aenger trains, haa been separately examinE!4. The: position in tblt 
regard, may kindly be clarified. (LSS O.M. Nt). 114trS-Rec dt. 12·3.L"4)~ 

Reply of Goveram .. 

A spedftc study of dieselisltion of shunting and inferior ieMCeB 
em .one of the divisibns cdf Indian Railways was made arid the Gov:" 
ernment's earlier reply to this reccmmendaticn tock ilito account ib. 
1\nciings of this study. 

[Ministry of Railways (Railway Bo~rd) O.M. Nc. 73-B (RCC)-4222 
dated the 8th April, 1974] 

~datlob (S. No. t, Pari N6. Z.81) 

The Committee would'like to emphaise that inilh-pt)_ reiidftiil 
mtplus, as 8 retalt of the repla~iJient of steam'lo~dniott~ ShbS 
nbt be retretlehed bllt may be gainfully ~mtil~' for otti~, ~ 
of operational and prodl1t!ttW work oh th~ R~lwa~bIte UntftH'; 
takings. 

Reply of Govenunent 

Noted. 

[Ministry of Raii",ays (Railway Board) O.M. No. 7:J-.B (RCC)-4228 
dated the 13th December, 1973] 

htther ........... tiOn caUed for bp *"8 C~ 

it may kindly be stated if a study in depth ~f ~e ~rplus man
power lavailable with the Railways has been made. If so, the findinp 
Of such Ii stUdy arid ttie action taken ot' p~d: to be tilieta-to pro-
\titte gatitfUI employment tb'sueh staff may pteilft'lHt'iKtlHtated. (LSS 
O.M. No. It4f .... RCC dt. 12--~19'14). 

Reply .f Governmeat 

'nte diesel and'e!Ei(!trtc traetton have ~' ana are being introdue-
,ed on tht! tndian Ratlwtiys' in a phased mailner without ecmpletely 
eliminating the steam traction. Consistent With G6~mm!nt's policy 
not tc retrench the surpius staff but tc absorb them to the maximum: 
extent possible, the staff rendered surplus have been and are being 

,absorbed in alternative pcsts after retraining where necessary. Man
power Committee. are already functicning on the Zonal Railway. 
to ensure. among other things. suitable deployment of surplus staff. 
A~on of sutplus staff is a continuous pr0tes8 and by and large 
'aarplu. staff on the, steam side have been absorbed by the Zoul 
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Railways. The position of surpluses on the steam side on the Zonal 
Railways is constantly being reviewed, The latest deview indicates 
that on 1-1-1974 only 239 running and maintenance staff were surplus 
on a few Zonal Railways consequent upon dieselisation and electri
fication. Steps are being taken for their expeditious absorption. 

2. In the context of the Corporate Plan of the Railways. the Zonal 
Railways have been asked to take up man-power planning and deve
lopment .One of the important features of the man-power planning 
required to be undertaken by the respective railways is to locate 
categories generating surpluses and those gradually growing into 
obsolecence so that advance corrective action with regard to train
ing and recruitment is undertaken. 

3. It is intended not only to absorb the surplus staff but also to 
eliminate future generation of surpluses by taking advance correc
tive action for their location and deployment by organising suitable 
conversion courses. 

{Ministry of Railways (Railway Board) O.M. No. 73-~ (RCC)-4222 
dated the 8th April, 1974] 

Recommendation (S. No. 12. Para No. 2.73) 
It is also regrettable that even after the placement of orders by 

Chittaranjan Locomotive Works in 1968-69 for manufacture of elec
tric equipment there was not only downward revision of the pro
mised supply four times during the period June. 1969 to November. 
1971 but also failure to 'honour even the reduced supplies. 

Reply of Govemment 

The delay in supply of equipments fr,om HElL will be taken up 
.again with the Ministry of Industrial Development at a high level 
as suggested by the Committee. 

tMinistry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226 
dated the 13th, December. 1973] 

Further information called for by the Committee 

The latest position in the matter may kindly be intimated. 
(LSS O.M. No. No. 1/4/73-RCC. dated 12-3-1974) 

Reply of Governmellt 

The problem relating'to the supply of traction equipment by the 
'BHEL has been taken up at the highest level. High level DW!II!tings 

1692 I.S.,2 
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with the representatives of the BHEL were held on 11-12-1973 and 
7th and 8th February, 1974.' These problems have also been taken 
up at the Secretary's level by the Ministry of Railways with the Min
istry of Heavy J;ndustry. 

~Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226 
dated the 8th April 19741 

Comments of the Committee 

The Committee would like Governmenit to ensure that the BREI.. 
would supply the traction equipment in time so as to enable produc
tion of eledric locomotives according to the planned scbedule. 

Recommerndation (S. No. 13, Para No. 274) 

The Committee need hardly emphasise that the inadequacy of 
electric locos results in under-utilisation of the electrified s~ons of 
the Railways on which heavy capital expenditure has been incurred. 
In the interest of optimum utilisati<ln of the electrified sections of 
the Railways, it is very necessary that there should be integrated 
planning for the production of electrified equipment by HElL aYld 
the electric locomotives by the Chittaranjan Locomotive Works. The 
Committee would like the Ministry of Railways to take up thE!! matter 
again with the Ministry of Industrial Development at a high level 
to prepare an integrated plan for the supply of electric equipment 
by the HElL to the Chittaranjan Locomotive Works so that the tar
gets of production of electric Locomotives not only on replacement 
account but to meet additional reqUirements are fully met. The 
Committee need hardly point out that the Railways should place 
orders for the manufacture of electric equipments On HElL well 
in advance to enable them to take necessary action in the matter and 
plan their production programme and delivery schedule accordingly. 

Reply of Government 

The delay:n supply of equipments from HElL will be taken up 
again with the Ministry of Industrial Development at a high level 
as suggested by the Committee. . 

, ~ [Ministrv 01 Railways (Railway Board) O.M. No. 73-B (RCC)-4226 
.l dated the 13th December, 1973} 
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J.I'urther IDfonnation eaDed foto by the CoaaIIlittee 

Please furnish a joint note in conjunction with the Ministry of 
Iadustrial Development, regarding the steps taken to prepare an 
integrated plan for manufacture of electric locos during the 5th Plan 
and whether any orders are now being placed well in advance on 
Chittarajan Locomotive Works alld the HElL. a8 recommended by 
the Committee. (LSS O.M. No. 114173-RCC, dt. 12-3-74). 

Reply of GovemmeDt 

Based on the requirements I additional traffic anticipations, the 
programme for manufacture of electric locomotives is finalised in 
consultation with the Planning Commission. Orders for components 
and equipment required are placed in accordance with the budgetary 
provosion by the Production Units directly on the vendors. 

The initial V Plan envisaged the manufacture of 400 electric loco
motives from Chittaranjan Locomotive Works. In order to enable 
Chittaranjan to initiate timely steps for indenting material for the 
manufacture of electric locomotives the period for advance ordering 
has been increased from the present lead time of 2 years to 3 years 
by appropriate provision in the rolling stock. 

In regard to the processing of orders for locomotive to be manu
factured at C.L.W., the Ministry of Industrial Development and the 
Ministry of Heavy Industry are not directly concerned and need not, 
therefore, be consulted, either in the estimation of manufacturing 
capacity, or requirements of locomotives. To the extent that traction 
equipments are obtained from Mis BHEL, the requirements have been 
forecast directly to the Commercial Department of the firm well in 
advance to permit production planning in accordance with the re
quirement. The actual production and supplies are periodically 
reviewed at joint meeting. If there is need for consultation on policy 
matters, the channel for discussion will include representatives of 
the Ministry of Industrial Development and the Ministry of Heavy 
Industry. 

It is clarified that while the availability of traction equipment has 
been a constraint in the manufacture of locomotives during the IV 
Plan period, the position'has improved considerably during the last 
1~24 months, and the availability of traction equipment for manu
facture of electric locomotives is no longer a restraint. In fact the 
production programme which is drawn up on the basis of capacity 
and estimated requirements of locomotives for approved electri
fication programme may now be subjected to downward revision 

• 
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due to· fiscal restraint and the shortage of funds in the Plan head 
concerned. 

iMinistry of Railways (Railway Board) O.M. No. 73-B (RCC)-4222 
dated the 25th July, 1974] 

Recommendation (S. No.1'. Para No. 2.88) 

In view of the above data and the findings of the Public Accounts 
Committee and the Administrative Reforms Commission. the Com
mittee consider that the Railways have to exercise. extreme circums
pection in making further investments for augmenting their capacity 
for manufacture of wagons during the Fifth Plan. The Committee 
consider that the estimated requirement of the order of 26.000 to 
27,000 wagons a year on replacement as well as additional account. 
during the Fifth Plan period (excluding the export demand), indica
ted by the Ministry of Railways needs a very careful scrutiny before 
any proposal for expansion of the existing manufacturing capacity 
or setting up of a new wagon building unit is sanctioned. 

Reply of Govemment 

The recommendation of the Committee is noted. 

[Ministry of Railways (1tailway Board) O.M. No. 73-B (RCC)-4226 
dated the 13th December, 1973] 

Recommendation (S. No. 15, Para No. 2.89) 

So far as the figures of rClplacement of wagons during the Fourth 
Plan Period are concerned. the Committee note that these have gone 
up by about 8.000 as a result of the mid-term appraisal and the 
availability of resources. These wagons would, however, materialise 
during the Fifth Plan period. 

Reply of Govemment 

The observations of the Committee are noted. 

{Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4226 
dated the 13th December, 1973] 

Recommendation(S. No. 16, Para No, 2.90) 

The Committee cannot help feeling that the records showing 
dates of purchase of wagons and their age groups etc .• are not up-to
date and accurate. The Committee would, therefore, like the Minis
try of Railways to look into the matter So that the sysem of keeping 
such records is streamlined and the replacement programme is drawn 
up on the basis of actual requirements. .. 



15 

Reply of GoVemmeDt 

This observation has been followed up with the railways. All 
the railways have assured that proper records of all RolUng Stock 
are being maintained either in the headquarters offices or in the
individual base workshops to which the Rolling Stock are allotted. 
Certain railways have even put some of the roll.iilg stock particulars 
on computers and other railways are being addressed to follow suit. 
Till such time the entire wagon data is put on the computer on all 
railways. action is in hand to advise uniform data collection pro
celdures and maintenance of records on a card indexing system. 

With the completion of the standardising of the records. as being 
followed up, the Committee's recommendations would be got im-
pleI1lented. . 

[Ministry of Railways (RaUway Board) O.M. No. 73-B (RCC)-4226 
dated the 13th December, 1973] 

Further Information called for by the Committee 

Please indicate by what time authentic information based on uni
form data collection procedures would become available. (LSS O.M. 
No. 114173-RCC dt. 12-3-74). 

Reply of GOVerDDleDt 

It if expected that by December, 1974 authentic information based 
on uniform data collection procedures will be available. 

[Ministry of Railways <Railway Board) O.M. No. 73-B (RCC)-4222 
dated the 25th July, 1974] 

RecommendatioD (S. No. 17, Para No. 2.106) 

The Committee are glad to note that the Ministry of Railways 
(Railway Board) are alive to the need to augment the existing capa
city for the construction of coaches. They trust that advance action 
will be taken by the Ministry to ensure that not only the arrears 
of replacement of coaching stock are cleared but full requirements 
of additional coaches for non-suburban services as well as fOr' Metro
politan Transport Services are fully catered to at the earliest. 

The Committee have no doubt that while planning for additional 
coaches, the Railway Board will take into account not only the 
growing requirements of 3rd class sleeper accommodation on the 
Railways but the need to eliminate over-crowding with the utmost 
expedition. 
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&epa, of Governaa •• t 

Apart from augmenting the coach construction capacity of the 
existing Production units viz., I. C. F. BEML and Jessops, the Mini ... 
try of Rallways have also decided to convert the Loco Repair shops 
at Izatnagar into a Coach Building factory with a capacity of about 
150 coacheis per annum in single shift working. With the establish
ment of the new coach production unit at Izatnagar, the coach con
struction capacity will be as follows:-

I.C.F. 
BBML 
Jessops • 
17atnagar • 
Rly. W/ahops. 

TOTAL : 

750 
400 
350 
ISO 

SO 

1700 

The increased capacity would be adequate in meeting demands of 
additional coaches for non-suburban services as well as for Metro
politan Transport services b~sides full requirements of coaching 
stock on Replacement Account as also export requirements which 
are likely to materialse in future. 

The growing requirements of 3rd class sleeper coaches and the 
need to relieve overcrowding in 3rd class will be kept in view while 
planning for additional coaches. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4226, dated the 13th Dec_ber, 1973] 

Further information called for by the Committee 

The steps taken by the Ministry of Railways to catch up with 
the arrears of the replacement programme of EMU coaches and the 
number of overaged coaches actually replaced during 1972-73 and 
1973-74 may kindly be intimated. 

[LSS O.M. No. 1/4/RCC, dated 12-3-1974] 

Reply of Government 

Efforts were made to increase the production of DC EMU Coaches 
by ICF and Jessops. The total number of DC EMU coaches to be 
replaced during the Fourth Plan period was 242. As against this, 
with the efforts made, Central and Western Railways were supplied 
333 DC EMU coaches durin:g the Fourth Plan which, not only met the 
Railways' replacement requirement in full, but also placed at their 
disposal 91 additional coaches for meeting requirements of increased 
suburban traffic. 
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2. The actual replacements during these two years were as under: 

1972-73 
1973-74 

TOTAL: 

51 
8 

59 

[Ministry of Railways (Railways Board) O.M'. No. 73-B(RCC)-
4222 dated the 28th May. 1974]. 

Recommendation (S. No. 18, Para No. ,2.107) 

The Committee regret to note that out of 300 overaged EMU 
coaches programmed to be replaced during the Fourth Plan, only 
129 units were replaced during the first three years of the Plan. As 
these units are more than 40 years old (as against their normal We 
of 25 years), it is necessary that the replacement programme is acce
lerated. The Committee would also like to emphasise that the Rail
way Board should assess the requirements of EMU coaches on addi
tional account on a realistic basis considering the acute over-crowd
ing on the Suburban Services and inter-city services where they 
are used and programme for their production accordingly. 

Reply of Government 

The recommendation has been noteld. The planning for replace
ment during 4th Plan was:-

Central Rly. • 
Western Rly. 
Southern Rly. 

B.G. 
B.G. 
M.G. 

DC EMU. 
DC EMUs 
AC BMUs 

TOTAL: • 

IU 
134 
54 

300 

There is no additiona4 stock due replacement in 5th Plan and there
fore replacements will be only to the extent of throw-forwards of 
4th Plan for M.G. AC EMU coaches overdue repla<:ements for which 
coaches could not be produced. 

2. Additions arc being planned on realistic basis keeping in view 
completion of additional facilities such as line capacity works, aug
mentation of power supply system, strengthening of OHE anei im-
provements in signalling system, creation of additional running shed 
and workshop repair facilities so that with the availability of addi
.tional coaches, additional trains can be run, particularly during the 
peak periods. 
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Additional coaches programmed in 5th Plan are:-

AC B.O. for Calcutta, Delhi, Madril areas • 

AC M.O. for Madril area 

DC B.O. for Bombay area 

M TP for Calcutta area • 

- 66 

571 

- 230 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 datect the 13th December, 1973]. 

ReeommendatioD (S. No. 20, Para No. 2.109) 

The Committee have suggested in an eralier paragraph, that the 
question of timely ~d adequate supply of electric components by 
HElL Bhopal needs to be taken up at a high level. The Committee 
need hardly point out that concerned measures will have to be taken 
by the Railways and the Public Undertakings and other erganisa
tions concerned if the targets in this regard are to be achieved. 

Reply of Government 

Supply of Electric traction equipments from MIs. HElL Bhopal 
continues to be below the target. During the current year only 4 
complete sets and part supplies for another 14 sets of DC EMU equip
ments were supplied during the year 1-4-1973 to 15-8-1973 whereas 
t1o1e promised supply for the period has been 18 sets. The delay In 
supplies is being regularly discussed with MIs. HElL. This will also 
be taken up with the Ministry of Industrial detTelopment at the Min
istry level. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4226 dated the 13th December, 1973J. 

Further InfonnatioD called for by the Committee 

Please furnish a note in regard to the outcome of discussions held 
'With the Ministry of Industrial Development and the measures 
taken or proposed to be takeln to ensure timely supplies to match the 
manufacturing programme. 

[LSS O.M. No.1\4\73-RCC,dt. 12-3-74] 

Reply of Government 

A number of meetings had been held between the Ministry' of 
Railways, BHEL and the Ministry of Heavy Industry during the last 
few years. 
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As a result of the combined coordination, the compUance in sup-' 
plies of traction equipment for DC EMUs has been as under:-

TIfId Ac:tua1 

197Z-73 

Percentile 
ComplianCc 

78'6 

1973-74 S8 SS ~'8 

During the year 1974-75, against a target of 48 complete sets BHEL 
have asured the Ministry of Railways in the meeting held on 718th 
Feburary, 1974 that they are fully geared to meet the Railway's 
complete requirements in 1974-75. Progress in suppUes during 
1974-75 will be reviewed periodically during the year. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4222 
dated the 13th December,19731 

Recommendation (S. No. 21, Para No. 2.124) 

The Committee are glad to note that th~ arrears of track renewals 
were, by and large, cleared by the Railways by the end of the Third 
Plan period. They, however, observe that the track renewal pro
gramme of the Railways during the Fourth Plan has suffered a set
beck due to shortfalls in supplies of rails and sleepers from -Hindustan 
Steel Ltd., and track fittings from indigenous suppliers. The supply 
position in respect of steel sleepers from the Durgapur Steel Plant 
appears to be particularly unsatisfactory. The Committee would 
like the Ministry of Railways to pursue energetically their eftorts 
in procuring the requisite qu~ntities of rails, sleepers and track 
fittings with the Ministries concerned.. They would also like the 
Ministry to ensure that the track renewal programme is phased out in 
such a manner that the operational efBciency of the Railways on 
trunk routes which carry bulk of the traffic as well as safe running 
of trains is in no way affected. 

Reply of Govenunent 

The Committee's suggestions to pursue energetically our efforts 
for procuring the requisite quantities of rail, sleepers and track 
fittings with the Ministries concerned have been noted. This matter 
is receiving the attention of the Railway Ministry at the highest 
level and is being pursued with the Ministry of Steel and Ministry 
of Supply as also the Steel Plants. As a result of the efforts made 
the supply position of P. Way materials, except the solitary case of 
steel trough sleepers, improved considerably in 1972-73. A quantity 
of 229 000 tonnes of rails was received during 1972-73 which is a , , 

• 
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-record for the last five years. Similarly, the supply of track fittings 
during 1972·73 also 1")se to about 34,000 tonnes against about 17,000 
tonnes received. during 1971·72. -

As regards the committee's suggestion about the phasing of track 
renewal programmes on trunk routes it is stated that it is already 
the practice on the railways to carry out track renewals after taking 
into consideration the operational requirements and safety of track. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4226 dated the 13th December, 1973]. 

BecOIIlIDe1ldations (S. No. 22 and 23, Para No. 3.18 aDd 3.19) 

The Committee would reiterate the recommendation made by 
them in their Interim Report that there is hardly any scope at 
present for increasing the payment of States in lieu of passenger fare 
tax in proportion to the growth of passenger traffic or earnings. The 

-Committee, therefore, recommend that the existing arrangements 
whereby additional 1 per cent on the capital invested upto 31st 
March, 1964 is paid to the General Revenues for payment to States 
of a fixed amount of Rs. 16.25 crores in lieu of passenger fare tax 
and utilisation of the balance to assist the States (in the same pro
portion as their shares of the passenger fare tax) to provide their 
portion of the resources required for financing safety works such 
as marmed level cross;ings. overbridi/es and under-bridies, may be COD· 

tinued during 1973·7ol. -

The Committee consider that in view of the fact that the addi
tional 1 per cent dividend on capital invested upto 31st March, 1964 
is passed on to State Governments in lieu of the passenger fare 
tax, it would be more appropriate if the nomenclature of the Demand 
"Dividend to General Revenues" is changed to "Dividend to Gene
ral Revenues and contribution for Grants to States in lieu of 
passenger Fare Tax." 

Reply of Government 

Recommendations of the Committee will be implemented from 
the Budget year 1974-75. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCe). 
4226 dated the 13th December, 1973]. 

Recommendation (S. Nos. 24.25, Paras 3.27 aDd 3.28) 

The Committee note that the amounts cr-dited to ,the 
':Railway Safety Works Fund are allocated to diftertmt States in 
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the same proportion as their share of pa8sellger fare tax which is 
·distributed in the ratio of the average of the State-wise earnings 
from non-suburban passenger traffic. The Government of Kerala 
have suggel!lted changes in the existing principles of allocation from 
this Fund tp take into account factors like density of populationl 
traffic, the terrain and lenllth of roads etc., in a State. The Minis
try of Railways have also hinted that the method of distribution of 
the Fund may take into account factors like location of the level 
crossings and density of rail and road traffic passing over them. 

While all these factors need careful consideration, the 
Committee feel that any change in the existing method should not 
be made without ascertaining the views of the State Governments 
in this regard. The Committee suggest that this matter should be 
g~t examined by Government in consultation with the Planning 
Commission and the State Governments. They recommend that 
the exi~ting method of distribution of the fund to the States may 
be followed for the whole of the Fourth Plan period and the matter 
may be re-examined by the next Railway Conventio:p Committee. 

Reply of Government 

The recommendations are under consideration for implementation. 
The Ministries of Finance, and Shipping and Transport as also the 
Planning Commission have been addressed regarding change in the 
method of assistance to States. Views of the State Governments 
are also being obtained. Further action will be taken to remit the 
subject to the Railway Convention Committee, 1973. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4226 dated the 13th December, 1973]. 

Furtber information called for by tbe Committee 

The latest position may please be intimated. 

[LSS O.M. No. 1J4J73-RCC dt. 12-3-1974]. 

Reply of Government 

The views of the Ministries of Finance and Shipping and Trans
port as also the Planning Commission regarding change in the 
method of assistance to States have been obtained. The State 
Governments were also addressed in the matter and the views of the 
State Governments of Gujrat, West Bengal, Orissa, Maharashtra, 
Uttar Pradesh, Tamil Nadu and Kerala have since been received . 

• 
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The views of the other State Governments are awaited and they have' 
been lut reminded on 26-2-1974 and 11-3-1974. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-4222. 
dated the 8th April, 1974] 

Reeommendation No. 28 (Para No. 3.53) 

"The Committee suggest that the availability of funds for the 
construction of over/under bridges in respect of each State should be 
adequately publicised by the Railways and specifically brought to the 
notice of the State Governments concerned at the highest level. They 
would alJlO like the Railway Administration to take initiative in this 
matter and draw up long term perspective plans as well as 5 years 
and annual Plans in consultation with the State Governments for 
construction of overlunder bridges in their areas, having regard to 
the density of rail and road traffic as well as location of the level 
crossings. The progress made in providing overlunder bridges 
against the agreed programmes should be watched and mentioned 
in detail in the Budget papers and other documents presented to 
Parliament by the Railways" . .. 

Reply of Government 

The availability of funds is brought to the notice of the State 
Governments through the Budget documents of the Ministry of 
Finance under "Central Governments Grant to States". This is 
also being brought to the notice of the Chief Secretaries of the 
States. Railways are being asked to maintain liaison with the State 
Governments for drawing up the long-term perspective plans and 
5-years and annual Plans for construction of over lunder bridges. 

The financial progress of each individual work is already being 
refiected in the Work, Machinery and Rolling Stock Programme of 
the Railways (Part-II-Detailed Programmes) which is pr"'sented 
to the Parliament along with other Budget documents. It will not 
be feasible to include in detail, in the Budget papers, physical pro
gress of each and every it~ of road overbridge taken up on the 
Railways. However, information in the form of a para in the Bud
get documents stating the total number of works of road overbridges 
programmed, sanctioned, actually commenced, in progress and com
pleted will be furnished. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC). 
4226 dated the 13th December, 1973], 
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Comments of the Committee 

The Committee wouid suggest that information regarcUn, the 
Iiotal number of road over /Wlder bridges programmed sanctioned 
ac.tually commen.ced, in progress, and completed may b: given zon': 
wIse/State-wise ID the Budget papers. 

Recommendation No. 30 (Para No. 3.55) 

The Committee further note that the Ministry of Railways have 
suggested to the Planning Commission and the concerned Minis
tries that a special allocation of Rs. 50 crores may be made for 
construction of over /unde~ bridges at 250 level crossings during the 
Fif.th Plan. This outlay should be besides the Plan outlay of the 
Railways and the States/Road authorities. In view of the ever in-
creasing traffic on account of growth of the national economy, the 
Committee are in agreement with the Ministry of Railways that a 
crash programme has to be launched for eliminating the level cross
ings in areas of high traffic density as quickly as possible. The Com
mittee, therefore, trust that a decision in this regard will be taken 
expeditiously. In the meanwhile the Committee recommend that 
the Planning Commission may consider the feasibility of diverting 
part of the funds allocated for development of national highways 
during the Fourth Plan which are likely to remain unutilised, for 
construction. of over funder bridges. As stated by the Railway 
Minister in his letter of 2nd July, 1971 to Chief Ministers of all States, 
"these proposals generate immediate employment opportunities to 
unemployed graduate engineers. Government of India schemes of 
providing employment will also get added potentia!." 

Reply of Government 

The question of special allocation for replacement of level cross
ings by road over I under bridges in the Fifth Plan is being actively 
pursued with the Ministry of Shipping and Transport/Planning Com
misliion. It is understood that Planning Commission are inclined 
to provide Rs. 25 crores against the demand of Rs. 50 crores in the 
Fifth Plan. Further action will be taken on firm allotment. 

Regarding diversion of unutilised funds, earmarked for develop
ment of National Highways in Fourth Plan, for construction of 
road over lunder bridges, matter has been referred to the Ministry 
of Shipping and Transport with further request that the contents of 
this recommendation may also be communicated to the Planning 
Commission. 

IMlnistry of Railways (Rallway Board) O.M. No. 73-B(RCC). 
4226 dated the 13th December, 1973] . 

• 
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Further laformation Called for by the Committee 

The latest position may please be intimated. 

[LSS O.M. No. 114173-RCC, dated 12-3-1974.J 

Reply of Government 

In their communication dated 1st December, 1973, the Planning 
Commission had advised the Ministry of Shipping and Transport 
(Roads Wing) that a special provision of Rs. 25 crores is envisaged 
as part of the Central Roads Programme in the Fifth Plan for bridges 
across level crossings. The Planning Commission have also request
ed the Ministry of Shipping and Transport to work out the details 
of the schemes in consultation with the Railway Board for formula
tion of an overall programme for over/under bridges and considera
tion for implementation in the Fifth Plan in consultation with the 
Planning Commission. 

The proposals received from the' Zonal Railways for formulation 
of the special programme regarding construction of over /under 
bridges in replacement of level crossings during the Fifth Five Year 
Plan have already been forwarded in original to the Ministry of 
Shipping and Transport on 3rd January, 1974 with a request to ar
range an Inter-Ministerial Meeting for fixing inter-se priorities. 

As' regards diversion of unutilised funds meant for development 
of National Highways during. the Fourth Plan towards construction 
of road over/under bridges, the Ministry of Shipping and Transport 
have already been requested on 23rd Jun~ 1973 to convey the con
tents of the recommendations to the Planning Commission. They 
have now been reminded to indicate the action taken by them. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)/ 
4222, dated the 30th March. 1974.] 

Comments of the Committee 

The Committee DOte that the Planniug Commission, realisiu, the 
necessity for provision of bridges across busy level crouings, have 
made .spec~ provision of Rs. 25 crores in the Fifth Plan for this
·purpose. The Committee would urge that necessary schemes in thl. 
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"lard may be formulated expeditiously and taken up for execution' 
within a time bound programme. 

Recommendation (S. No. 31. Para No. 3.56) 

The Committee further recommend that upto 10 per cent of the' 
amount in the Railway Safety Works Fund should be earmarked for 
manndng/upgrading of unmanned level crossings and that the zonal 
Railway Administrations should be authorised to draw directly the 
amount so authorised. 

Reply of Government 

Accepted. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4226 dated the 13th December, 1973]. 

Comments of the Committee 

The Committee hope that concrete action would be taken by the' 
Railways in pursuance of the recommendation accepted by Govern
ment to see that the UDDlanned level C'l'ossinp particularly those 
which have been the scene of accidents and others which are subject 
to heavier traftic. are conver1ad into regular crossings in accordance' 
with a time-bound programme. 

Recommendation (Serial Nos. 32 and 33, Para Nos. 4.12 and 4.13) 

The Committee are glad to observe that the improved financial 
position of the Railways has enabled them to increase the allocations 
to the Development Fund out of their revenue surpluses during 
1971-72 and 1972-73 and also to payoff part of the loans taken in 
earlier years to finance the expenditure from this fund. 

The Committe note that the total liability of the fund as on 31st 
March, 1972, in respect of loans taken from General Revenues was 
of the order of Rs. 86.65 crores by way of principal and Rs. 3.52 
crores as interest. Regarding the question whether the loans obtain
ed by the Railways for payment of interest on the prinCipal should 
bear interest at the average borrowing rate chargeable to commercial 
departments or the current borrowing rate which is about 1 per cent 
higher, the Committee reiterate the recommendation made by them 
in the Lnterim Report submitted to Parliament last year that interest 
on loans whether taken to finance the expenditure on Development 
Works or to pay the interest on the principal of such loans, be levied' 
at the average borrowing rate chargeable to the Commercial De
partmen~ 
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Reply of Government 

... Recommendations of the Committee have been implemented . 

• [Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4226, dated the 13th Dec$Ilber, 1973] 

Recommendation (Serial No. M. Para No. 4.15) 

The Committee are glad to note that the expenditure on Railway 
Users' amenities during the three years of the Fourth Plan has been 
Rs. 12.03 crores i.e., on an average of Rs. 4 crores per year as recom
mended by the 'Railway Convention Committee, 1965. The Commit
tee, would, however, like to emphasise that the Railways should give 
top priority to provide clean and cool drinking water and improved 
types of latrines for the use of passengers at the platforms. They 
also expect that electricity will be provided at all stations where it 
is available in the vicinity. 

Reply of Government 

The recommendations of the!, Committee have been accepted and 
'brought to the notice of Railways reiterating the instructions issued 
80 far on the subject and for ensuring provision of "flush" type or 
'Aqua privy' type, or "dug well" type latrines, provision of clean 
'and adequate cool drinking water at all stations, big and small, pro
per maintenance of hand pumps, tube wells, water coolers and other 
accessories particularly during summer months and to make sustain
ed efforts to tone up the maintenance works. It has also been em
phasised that officers going on line on inspection should check up 
'the ppsition of all these accessories and point out any defect or lapse 
and apportioning of responsibility for the same at the appropriate 
levels and taking such other suitable action. Instructions have also 
,been reiterated to electrify the stations where electricity is available. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-
4226, dated the 13th December, 1973] 

Recommendation (Serial No. 35, Para No. 4.16) 

The Committee note that Railways have provided water coolers at 
'great expense at various Railway stations, but it has been the expe
rience of the Committee during their tours that they do not give 
trouble-free service. The Committ. would urge the Railway Ad
ministration to ensure that water coolers are maintained in work
ing condition particularly during summer and are so situated as to 
~be of maximum service to the travelling public. The Committee 
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'Would also }ike to impress that the arrangements for washing of 
glasses should be hygienic. 

Reply of Govemmeat 

Railway Administrations have instructions to ensure proper 
maintenance of water coolers provided at stations. Satisfactory 
maintenance schedules are laid down by Railways for keeping the 
water coolers effectively functioning. To make available this ame
nity during summer, the maintenance overhaul of the water coolers 
is completed in the winter season. 

'!be views of the Railway Convention Committee, 1971 have been 
'brought to the notice of the Zonal Railways emphasising that special 
attention be paid to the proper maintenance of the equipments pro
·vided and that these may be located at the most convenient point 
in the station for maximum service to railway users. 

The Committee's recommendation that tlhe arrangements for 
washing of glasses should be hygienic is noted. While the existing 
an-angements are being vigorously enforced, efforts are also being 
made to find a more effective chemical to ensure maximum cleanll-

:ness. 
[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-

4226, dated the 13th December, 1973] 

"Further information called for by the Committee 

"Please indicate precisely the action taken on the suggestion of the 
Committee that arrangements for washing of glasses should be 
hygienic. Please also indicate the results of efforts made to find a 
.more effective chemical to ensure maximum cleanliness. 

[LSS O.M. No. 114!73-RCC, dated 12-3-1974.] 

Reply of Government 

In accordance with the recommendations of the National Nutri
tion Advisory Committee, the best method of sterilisation of used 
plates, cups, tumblers etc. is to dip them in hot boiling water. This. 
recommendation has belen accepted and circulated to the Railways. 
This is the normal practice adopted in bigger catering units. How
-ever, in smaller catering units or on platforms where ready boiling 
water is not available, the Board have recommended the dipping of 
used metall1c tumblers/e!asses in potassium permanganate solution 
for disinfection. 
1692 L~ 
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The question of using a more e1fective but aafe chemical haa been 
investigated and regarding the only one that passes the criteria, it: 
has been ascertained that the ftnn whicl1 has secured a licence for 
its production in India has not yet started indigenous production. 
The quesdon of its use would arise only after regular indigenous 
production is established and the pri~es are economical as compared' 
with other alternative methods of disinfection. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)--
4222, dated the 27th April, 1974] 

Becommenctatlon (Serial No. 36, Para No. 4.17) 

The Committee have noticed that the taps for drinking water 
provided at the stations are of antiquated designs. the Committee' 
feel that high priority should be given to evolve a suitable design 
so that the taps are convenient to use and there is no wastage of . 
water. 

Reply of Government 

The recommendation of the Committee have been accepted and· 
Director General, R.D.S.O. has been asked to evolve a suitable design 
for the taps accordingly . 

. [Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226, dated the 13th December, 1973] 

Further iDformation called for by the Committee 

Please indicate whether the design for the taps has been finalis
ed. If so, the details thereof and the progress made in providing" 
such taps may kindly be indicated. 

[LSS O.M. No. 114173-RCC, dated 12-3-1974.], 

Reply of Government 

The position is indicated below:-

The design for the push-cock type taps has since been evolved· 
by the R.D.S.O. and the same is being circulated by them to the Rail-
ways for their guidance. . 

As regards the progress made, the new design was evolved and' 
finalised only in February. 1974 and as such it is now too' early to' 
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assess any progress. The Railways however, would be asked to take 
up the adoption of this design on a priority basis wherever feasible 
consistent with the availability of funds. 

[Ministry of Railways (Railway Board) O.!.!. No. 73-B (RCC)-
4222, dated the 30th March, 197.] 

BeeommeadatioD (Serial No. 37, Para No. UO) 

The Committee regret to note that there has been persiatent 
shortfall in expenditure on staff amenities in spite of the fact that 
there is great shortage of quarters for Class III. and Class IV staff. 
the expenditure on which is met from the Developmer.t Fund. In 
view of the acute shortage of housing and their high rents, particu
larly in big towns and metropolitan cities a large number of Rail
way employees, who are waiting for Railway accommodation and 
have to, pay high market rent, are'Suftering serious hardships. It is 
very essential that the Railways should give due priority to the pro
vision of quarters particularly to non-gazetted and other essential 
staff. 

Reply of Government 

Instructions exist in this regard to the Railway Administrations 
requiring them to ensure planning and execution of works, includ
ing those belonging to Std Amenities, in such a way as to avoid 
any shortfall in the actuals compared to the Budget estimates. How
ever, as noted by the Committee in Para 4.18 of their Report, Staff 
Amenity Works cover a large variety of items, a slight fluctuation 
in any of which contributing to the overall figures. 

From among the Staff Amenity Works, the expenditure on con
struction of residential quarters is met out of the Plan Head 'Staff 
Quarters' other than on those quarters provided along with specific 
schemes which are booked to the same Plan Heads to which the 
scheme itself belongs. While the expenditure on quarters in such 
schemes comes to an average of only Rs. 1.50 crores per annum, the 
Plan Head 'Staff Quarters' bears the burnt of expenditure on pro
viding houses to railway staff. The actuals under this Plan Head. 
covering Capital, D.R.F., D.F. and O.L.W.R., during 1969-70, 197G-71 
and 1971-72 were Rs. 6.08 crores, Rs. 6.19 crores and RI. 6.12 crores, 
respectively against the Budget allotments of RI. 5.73 crores, Rs. 6.14 
crores and Rs. 6.33 crores. The actual expenditure out of Develop
ment Fund which caters mainly to the requirements of non-gazetted 
staff, in this respect, during the same period, has been Its .•. 99 crores, 
Rs. 5.10 cr9res and Rs. 4.69 crores against the Budget estimates of 
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Rs. 3.26 crores, Rs. 4.45 crores and Rs. 4.76 crores. It will thus be 
seen that the shortfall in expenditure on Staff Amenities as a whole 
has not materially affected the process of providing staff quarters 
inasmuch as except in 1971-72 when there was a marginal shortfall, 
in the other two years under reference. the actual expenditure on 
'Staff Quarters' has been slightly higher than the original outlays. 
In other words, while the difficult ways and means position under 
the Development Fund itself stands in the way of any appreciable 
improvement in the housing position, no effort is being spared in 
spending th actual amounts allocated annually for the purpose. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973.] 

Recommendation (Serial No. 39, Para No. S.11) 

The Committee recommend that the extent arrangement where
under loans taken from General Revenues to finance the expenditure 
from Revenue Reserve Fund, including further loans for repayment 
of the principal or interest charges thereon are charged at the cur
rent borrowing rate, should continue. 

Reply of Government 

Implemented. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December. 1973.] 

Recommenda!Qon (Serial Nos. 40 and 41, Para Nos. 5.16 & 5.17) 

40. The Committee observe that the Capital-at-Charge of the Rail
ways includes a fairly large element of over-capitalisation (Rs. 118.25 
crores) which needs to be amortised. It has not been possible to 
make any substantial dent into the problem due to the difficult ways 
and means position the Railways. The Committee also understand 
that the British Railways have been permitted to reduce their capi
tal l~abilities drastically in recent years. 

41. The Committee feel that the question whether over-capitali
~tion of the Indian Railways should be amortised and if so, during 
what period or whether the capital structure of the Railways should 
be restructured is a complex one and will have wide repercussions 
on other sectors of the infra-structure needs a comprehensive study 
into all ita ramifications.' They suggest that this matter may be exa
mined in all its aspects by an expert group consisting of the repre
sentatives of Ministries of Finance, Railways, and some independent 
economic experts etc. and their recommendations made available 



31 

to the next Railw~ Convention Committee for consideration and 
report. . 

Reply of Govel'lUDeDt 

An Expert Group has since been constituted to examine the mat
ter as recommended by the Committee. The Group is expected to 
submit its final report by 31st December, 1973. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973.] 

Further laformatioa called for by the Committee 

Please furnish three copies of the report of the Expert Group 
together with a n.ote showing the action taken in pursuance of the 
recommendations contained therein. In case, the Report of the Ex
pert ,Group has not yet been finalised the reasons for delay and the 
likely date of submission of the same may please be intimated. 

[LSS O.M. No. 1/4L73-RCC, dated 12th March, 1974.] 

Reply of Government 

The Report of the Expert Group has not yet been finalised as 
information called for from the-Railways is awaited. The Group is 
expected to finalise its report in the course of next few months. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222 dated the 30th lYlarch. 1974.] 

Comments of the Committee 

Th~ ColDDIjittee note that the Beport of the Expert Group whie. 
was expeeted to be submitted by 31st December, 1973 is sOO await
ed. They would urle that this study may be completed expeditious
ly and the flndinJs tOlether with the action taken tllereon intimated, 
to them. 

Recommendation (S. No. 43. Para No ••• 20) 

The Committee would also like the Ministry of Railways to issue 
n.ecessary instructions to the Zonal Railways to frame more realistic 
estimates under the head taking due note of the actual number 01 
persons retiring during the course of the year. " 

, 
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RepI, of GoVel'lllUDt 

Zonal RaUways have been instructed to frame more realistic aU
mata UDder this head after taking note of the actual number of 
persons retiring during the eourse' Of the ,ear and other known fac
tors vide letter No. 72-B-4041 dated 17-3-1973. 

[Ministry of RaUways (RaUway Board) O.M. No. 73-D (RCC) .. 
4226 dated the 13th Dec_ber, 1973]. 

~meDdatioD (S. NOI. 54 ..... SI, Para Nes. 7.32 ... " .. ) 

54. The Committee. however, regret to noie that the Ministry of 
Railways have not so far been able to implement the rtl)OplJIlenda
tion of the Study Team of the Administrative Reforms Commission 
that a ccmmlttee of expert Railway omcers may be appointed to 
review the various provisions contained in the Accounts, General 
and Engineering Codes and modify them to suit Pl"elent day needs. 
They expect that action In this regard would now be expedited and 
a comprehensive review of the accounting procedures would be 
undertaken immediately. 

55. The Committee would like the Ministry of Railways to report 
to the next Convention Committee the progress made in further re
fining the accounting procedures in the directions mentioned above. 

Reply of GovernmeDt 

A Committee of expert Railway Officers has sin:e been consti
tuted to review the various provisions contained in the Accounts 
Codes, General Code and the Engineering Code and to modify them 
to suit present day needs. 

[Ministry of Railways (Railway Board) O.M. No. 73-D (aCe)-
4226 dated the 13th December, 1973]. 

Further information called for by the Committee 

Please indicate the precise progress made by the Committee of 
Expert Railway omcers constituted to review the various provisions 
contained in the Accounts, General and Engineering Codes. 

":"hr .. copies of the report may also be furnished as soon as reaciy. 

[LSS O.M. No. Ij4fT3-RCC, dated 12th March, 1974.] , 
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.... efGov ___ 

7be pr~ .... male lD'" NView of the varioUi provillons con
·tain~d 11;1 the Aco~ts, General and Engiaeariq Codes is indicat-o 
.ed below:-

(A) GenerAl' Cocw. 

This Code is proposed to be replaced by two separate texts of 
whichOlDe will be tbe"Introduct1on to Indian Railway Administra:' 

-tion and Finance'and the other the 'Indian Railway Finaneial Code', 
consisting in all of about 24 Chapters against 20 chapters in the pre
;sent General Code. Nine chapters of the 'Introduction to Indian 
Railway Administration and Finance' and 5 chapters of the 'Indian 
Railway Financial Code', have so far been revised. Three chapters 
,of the latter Code deal1ng with the Budget and Budgetary Control 
depend on the outcome of the deliberations of the Task Foree consti
tuted for the purpose. Comments of the Ministry of Finance and 
,the Comptroller and Auditor General in respect of some speciftc 
paras of the other chapters of the Financial Coe are ,also awaited. 

(B) Accounts Code: 

A revised scheme of chapters and subject matters is being fina~ 
'Used. 

(C) Engineering Code: 

This work has been kept pending, awaiting the appointment of a 
'Civil Engineering Officer on the Expert Group; proposals in this re
. gard are being finalised. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222 dated the 30th March, 1974.] 

Recommendation (S. No. 59. Para No. 7.50) 

The Committee further consider that it would be useful for the 
'Railways to expose tbeu; officers to modern methods of manage
ment by sending personnel drawn from different supervisory levels 
for refresher ,!training eourses conducted by the Institutes of Manage
ment in the country. A regular system of inviting management ex
perts for delivering lectures tn the Railway Staff College, Baroda and 
other training schools'of the Zonal Railway. would also he of mutual 
:})enefit. I j , 

, 
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Reply of Government 

The Indian Railways are almost self-sufficient in respect of train
ing of their officers and supervisory staff of various departments_ 
The Board's policy, therefore, in regard to the training Railway
Officers and staff in non-railway Institutions is that they should be' 
sent for training in non-railway Institutions only when it is cosi
dered absolutely essential. Keeping Board's this policy in view, the 
officers and subordinates are deputed to the non-railway Institutions
such as the Indian Institut~ of Management, Calcutta and Ahmeda-
bad and All India Management AssOCiation, New Delhi etc., for 
training in modern methods of management as and when it is consi
dered necessary. 

The courses on management are organised at the Railway Staff 
College, Baroda and also in the Zonal Training Schools of the Rail
ways where the guest speakers from professional and leading organi
sations like Productivity Councils and Industrial concerns etc., are
also invited to deliver lectures on management subjects. 

The present policy of the Board on this subject is consistent with 
the Committee's above recommendation. This recommendation is, 
therefore treated as accepted and implemented. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973]. 

Recommendation (S. No. 61, Para No. 7.58) 

The Committee note the efforts made by the Costing Cell of the 
Railway Board to ascertain the cost of carriage of various commo
dities which has enabled the Zonal Raiways to quote station-to
station rates in order to make rail transport competitive with road 
t~ansport. 

Rep,ly of Government 

The observation made by the Commit\i!e has bee". noted. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973}. 

Recommendation (S. No. 62, Para 7.59) 

The Team of World Bank experts has expressed the need for 
developing and strengthening the Costing Organisation at. the Zonal. 
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level so that this work could' be done in a more effective and sus-
tained manner. 

Reply of Government 

Separate costing organisations headed by a Senior Scale Officer 
and consisting of senior supervisory staff drawn from Accounts, . 
Statistical, Tramc Commercial and Transportation Departments, have 
already been set up on all the Zonal Railways, for undertaking 
detailed and extensive studies in tramc costing. 

[Ministry of Railways (Railway Board) O.M. No. 73·B (RCC)-· 
4226 dated the 13th December, 1973]. 

Recommendation (S. No. 63. Para 7.60) 

The Committee understand that the Railways have not so far 
worked out the cost of parcel traftlc as well as the goods mile cost 
for each train. The Committee hope that the Ministry of Rail
ways would take suitable steps to strengthen the Costing Organisa-· 
tion to enable it to work out detailed costs of each operation on 
the Railways with a view to adjust their tariff rates to the extent 
possible so as to meet successfully the growing competition from 
road services. 

Reply of Government 

Costing of coaching services has been taken in hand and after 
this is completed, it will be possible to asc~!iin the costs of haul
age of different types of services. Considerable work has been done 
in the costing of Goods services and the methodology is under cons
tant review to bring about refinements. Costing Organisations have' 
been also set up on all Zonal Railways headed by a senior scale· 
officer to undertake the costing work in a systematic and sustained' 
manner. Cost studies will be made use of in fixing the tariff level 
consistent with equally important considerations of value of ser-· 
vice and interests of public economy. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973]. 

Further i information called for by the Committee 

Please indicate (i) the precise progress made by the costing 
organisation, Zone-wile; and (ii) the chief points for action thrown' 
up by such costing studies. 

[LSS O.M. No. 1/4/73-RCC, dated 12th March, 1974.r 

I 
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Bepl, of Gov __ _ 

Staff pOited to the Traftlc Costing Organisation on most of the 
:Railways were in positioa by Mareh, 19'73. 

Initially the organisation was engaged on updating of Goods 
',unit cost data. The updated data were made use of the Board's 
Office for rating purposes. Costing of coaching traftlc has been 
u~dertaken for the ftrst time on the Indian Railways. A large 

'volume of data and information was required to be collected for 
this job. Several sets of formats were made out in the Board's 

,()ftlce for this purpose and the Traftlc Costing Organisations have 
been busy con.ducting fteld studi~s and collecting the ,required mate-' 
rial. 

It is expected that costing of coaching services will be completed 
by the middle of the current year. Apart from the work relating to 
,goods and coaching costing done by these units, no specific point has 
So far been thrown up :for action. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222 dated the 30th March, 1974]. 

Recommendation (S. No. 64, Para 7.61) 

The Committee regret to note that costing of passenger services 
has not so far been done by the Railways. They note that a be
ginning in this direction has been made recently. It is important 
that tne railways should work out the cost of passenger services 
'classwise for Mail/Express and Passenger Trains separately. The 
Committee 'hope that studies in this regard would be planned 
out and completed expeditiously to enable the Railways to identify 
the class of services on which they are losing, the extent of such 
losses and the 'measures that could be taken to obviate them. Simi
larly, in 'WaTking out the cost of suburban services, further refine
ment should also 'be made by the Railways to ensure that the costs 
of such services are realistically assessed. 

Reply of Govemment 

The observationamade by the Committee have been noted. 
'Systematic costing 01 coaching services has been undertaken for 
the first time on the Indian Railways and is expected to be ftna"l 

·Used lin "the 'COUl'H lOt -next year. The methodology of costing of 
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suburban servfc.es is also unc;ief review witQ. a view to introducing 
. refinements. 

[Miniatry of Railways (Banway Board) 0.14. No. 78-B (BCC)-
4226 dated the 13th December, 1973J. 

FUrther infonaatioD called for " the £eDmliMee 

Please intimate the precise progress made in Tegard to the COlt
:dng of coaching servic~s including suburban services. 

[LSS 0.14. No. 1/4(13-RCC, dated 12th March, 1974.] 

Reply of Govemment 

Costing of coaching services including non-EMU-suburban ser
vices. has been programmed to be done in three phases. 

The first phase involving segregation of expe'D'Se relating to the 
three main constituents of coaching services, e.g. passenger, cater
ing and other coaching services (i.e., luggage, parcels etc.) has been 

·completed. 

The second phase which involves apportionment of expenses 
between mail and express trains aDd other pa~ger trains (includ
ing non-EMU-Suburban) and the third phase involving similar ap
portionment among different classes of travel, have been taken up. 
'The existing methodology for the evaluation of the cost of EMU 
Suburban Services is also. under review. 

It is anticipated that the second and third phases of coaching 
costing will be finalised by the middle of the current year. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222 dated the 30th March, 1974]. 

Recommendation (S. No. 68. Para No. 7.80) 

The Committee note that economies of scale would be possible 
with the installation of third generation compu~rs which are still 
to be developed in the country. They also note that the procure
ment of these computers is to be cleared by the Electronics Com
mission and that the final decision of Govemment in, the matter 
is still awaited. The Committee would like the Government to 
expedite their decision havlngregard to the n~ed fOl' iDataWng these 
co.mputers by the Railway with a view to bettw inventory ,and 

. managerial conrtol and for eftectiD:g economies· of iICale., 

J 
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Reply of Government 

The Department of Statistics, Cabinet Secretariat, have since
given their clearance that the Railway Board should go in for more
powerful third/fourth generation computers. The Ministry of' 
Railways are proposing to switch-over, as early as possible, to third/' 
fourth generation computers, to start with, at the rate of one each. 
in replacement of two second generation computers (IBM 1'041)· 
presently in use in the metropolitan cities at Delhi, Bombay,. 
Calcutta and Madras. Tqe switch-over will be confined to the ap-· 
pUcations for which the second generation computers are now pro
grammed, the question of utilising the surplus capacity, if any, for' 
other applications being considered at a subsequent stage. 

Accordingty. after obttaming necessary advice/guidelnes from' 
the Department of Electronics, an enquiry letter has been sent on 
14-5-1973 to the firms dealing with computers to indicate w:hether 
they would be in a position to offer specific proposals In this regard ~ 
and to submit their feasibility report within a period of six months. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973];, 

Recommenda'tion (S. No. 81, Para No. 1.81) 

(.) "In this connection, the Committee would like to point 
out that the Railways are holding heavy stocks of stores 
and spares which amounted to R" 146.10 crores including 
fuel and outstandings in suspense account as on 31-3-1971. 
They hold about 35,000 items of maintenance stores and' 
the value of their stores and equipment purchased dur
ing 1970-71 amounted to Rs. 363.7 crores. The Commit-· 
tee note that since 1968 the Railways have taken initia
tive to introduce modem techniques of inventory control 
like codification, standardisation, varity' reduction, value 
analysis, A. B. C . analysis etc. The Committee need 
hardly emphasise the imperative need of reducing 1!he 
excessive inventories held by the Railways to the' mini ' 
mum extent possible as a commercial organisation like 
the Railways can hardly afford to blO!Ck much needed' 
cap.I on this account. With the acquisition of com
puters the Committee urged that the Rallways should 
revi"'; their system of planning, programming and-pur·· 
chuln. of itores and spares with a view to reducing the
same particularly when indigenous suppUes of stores and' 

- .~ spares are readily available in most cases. The COIIIJIlit--
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tee would like the Railways to appoint a committee to 
go into the whole question of planning propamming and 
holding of stores thoroughly with a view to bring about 
improvements in the existing systems and procedures so 
as to streamline them." 

(b) "The Committee would like the Railways to make a 
specifiC' mdlltion in their budget documents about the 
measures taken to rationalise the inventory holdings and 
economies achieved." 

Reply of Government 

'(a) The Ministry of Railways are continuously reviewing the 
-system of planning ,programming and purchasing of stores as direct
,ed by the Committee. A high level Committee has been appoint
·-ed under Notification dated 19-1-1973 under the Chairmanship of 
.Dy. Minister for Railways to review the policy and procedures on 
the Indian Railways for inventory control and procurement of 
stores including stores procured through the DGS&D with the object 
of ensuring material availability and at the same time keeping in

'ventories at the optimum level. 

(b) Noted. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973J. 

Further information ealled for by the Committee 

Please indicate the terms of reference of the High Level Com
!lIlittee-Tbree copies of the report of the Committee may also 
'kindly be forwarded as soon as available together with decisions 
ooOf the Government on the recommendations made therein. 

[LSS O.M. No. 1/4/73-RCC dt. 12-3-74]. 

Reply of Government 

The terms of reference of the High Powered Committee are as 
~ollows:-. 

(1) To review the policy and procedures on the Indian Rail
ways for Inventory Control and Procurement of Stores 
including stores procured through the Director General 
Supplies and Disposals, with the object of ensuring ma~e
rial availability and at the same time keeping inventorIes 
at the optimum level; 
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(2) To review the systems to check thefts aDd pilferages iDa 
the Stol'ell; 

(3) To examine the possibility of obtaining stores througb. 
agencies other than the oos&D; 

(4) To have a thorough examination of the import of spare' 
parts for the rolling stock; 

(5) To examine the feasibility of setting up of ancillary units
by Small Scale entrepreneurs for manufacture of spare 
parts in and around the Production Units; and 

(6) To review the equality control of spare parts. 

The Report of the Committee is awaited. 

[Ministry of Railways (Railway Board) a.M. No. 73-B (RCC)-
4222 dated the 30th March, 1974]. 

Recommendation (S. No. 68, Para No. 7.82) 

The Committee appreciate the steps taken by the Railways to' 
ensure that the staff who may have to be replaced on account of 
computerisation are not put to hardship and even the promotion pros
pects are not affected. The Committee would like the Ministry 
to further explore what other areas of Railway operation. could be 
monitored with the aid of computers so that maximum advantage is. 
derived from these sophisticated systems. 

Reply. of Government 

The scope of future applications on the Railways and the likely 
hardware requirements will be examined after the report of the 
ECAFE Adviser, whose services have been offered to the Railways, 
is submitted, by which time the feasibility studies regarding instal-
lation of a third generation Conlputer in metropolitan areas in replace
ment of two 1401's presently in use, are also expected to be ready. 

[Ministry of Railways (Railway Board) a.M. No. 73-B (RCe)·· 
4226 dated the 13th December, 19731-
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RECOI4lGNDA'lIIONS WRICH THE COMMJ!:M."!!E.nO "NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S itJ:PLY 

Reeoaoneftdati.On(S. No.7, P .. No .. ~.5.) 

The Committee note that ou~ of 2~54 locQs (ill steam units) re-· 
quiring replacement during. the Fourth Plan, a. many a& 1"544 locos· 
w:ill have to be eo"rttinued in service at the end .of the~lan. Of 
these, .s many as Ji70 locos wilJ he ove:r: 46 years old. The main 
reason for keeping the o:veraeed, locomotives in scrvic~ is stated 
to be paucity of some foreign exchange required fo.l.· replacing them 
by diesel and electric locos. Their replacement will also result in 
l·t!dncti~n in the n~ber of running and maintenance' staft by 30, 
persons per engine fat whom it is difficult to provide alternative' 
jobs. 'the Committee. regret to note that the 8I'nnomics of con
tinuing the overaged steam locos has not been ~vorked out by the 
Railway' Board so far. They feel that the continuance of over
Dged steam locos results in: 

(i) Excessive expenditure on their annual maintenance; 

(ii) Continued dispersal of maintenance ·£Rcilitles for these 
locos over the entire Railway net-work; 

(iii) Continuance of antiquated skill m 1~};It;'ul' force; 

(iv) Lower output potential of steam locos compared to diesel 
and electric locos; 

(v) Continue blocking up and under-utlii~ation of much need-· 
ed line capacity. 

Reply of Geve1'lUDeat 

Th/' econ(jmies of 't:ontinuanee of overaced steam 'locomotives 
vis-a-vis ~aged locomgtive have been .assessed and it ,appearli~ 

"that the expenditure on ~nu~ Dlaintellance or. averaged s~ar,n, IocD-" 
motive vis-a.."i, und-=r.,ea ·loc!lIDpti,ve .is 'not as ~ rule significantly' 
excessiVe as it evident from the following.· . 
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'The main elements of the cost of operating a locomotive are:

(a> Maintenance coil 

, I. (b> Crew cost. 

(c) Other operating expenses like lube all and'water etc. 

(d) Fuel cost. 

Maintenance costs usually constitute about 80 per cent of the 
'total operating costs. The other eleme1'lt, of costs shown at (b), 
'(c) and (d) above are not age sensitive . 

. Workshop repair costs in turn constitute only 50 per cent of 
·the total repair and maintenance cost, thll! remaining 50 per cent is 
the maintenance COlt in the sheds. The maintenance cost in the 
sheds 1s not affected by llge and workshop COlt Is only marginally 
affected by age due to increase in frame repairs. Thus 90 per cent 
of the operating cost remains una1fected by age. It Is only 10 per 

--cent of the cost which is afFpcted but there also the increase is only 
,marginal. It will not be out of pla,:e to mention In this context 
'tllat the main parts of ster.m locomotives can be stated to be the 
,main frame, baUer and otht"r fltments. 'Hie other fitments consti
t\.;te simrt cycle replacing itf!ms and, ttlere!cre, their repairs are not 
age sensitive. As regards the boilers, the replacement generally is 

,don ... after 20 years and once a boiler is rt'placcd the operating use
fulness of the steam locomotive is completely l'P.stored irrespective of 
.age. As regards the main frame it lasts for the whole life time of 
a flteam locomotive even beyond the !!pecUied age of 40 years. The 
main frame is seldom replaced even for averaged locomotives and 
()n(.e the main frame requires replacement the locomotive merits as 
. a rule condemnation and scrapping and not replacement of the 
main frame, The maintenance expenditure on averaged locomotives 
is thus not excessive 'Vis-a-vis the other steam locomo,tives. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (ReC)-
4226 dated the 13th December, 1973]. 

Further iDformatioD called for by the Committee 

The reply furnished by the Ministry of Railways does not specifl
cally indicate whether the factors at (ti) to (v) of the recommenda
tion have been examined to determine the economics of using over
.age locos. If 10, the findings of such a study may be intimated. 

In regard to item (1) it may also be indicated whether separate 
-statistics are kept of the maintenance as well as running cost of over
.:age local. and if 10, how it compares with the operation and main-
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tenance cost of other locos say. a year old, 5 years old, 10 years old 
and so on. 

(LSS O.M. 'No. 1/4/73-RCC, dated 12-3-1974.) 

Reply of GoyenuaeJat 

An examination of factors (ii) to (v) of the recommendation, spe
cifically .in the context of overaged locos 11 not consJdered. practical 
as there are no separate maintenance facilities exclusively for such 
locos nor can the impact of such locos on the other factors be readily 
assessed al the various repair and operation data are not compiled 
age-wise. It is, however, felt that beneftts accruing out of using new 
locos of the same type as the over-aged ones are likely to be margi
nal since unserviceable components are renewed from time to time. 
As already mentioned in the Government reply to this recommen
dation, it is mainly the repair cost aspect of locos that is age-sensitive 
and therefore, the overaged locos are not likely to have any special-

ly adverse impact on line capacity etc. 

It may be mentioned that due to the sky-rocketting of oil prices 
recently, the whole context of the relative economics of locos of 
steam vs. diesel tractions has changed radically and the conclusions 
drawn in the studies made in the past have become out-dated. The 
whole question has to be reviewed in the new context and a firm 
new policy will take some time to evolve. 

[Ministry of Railways (Railway Board~ O.M. No. 73-B (RCC)-
4222, dated 8th April, 1974.] 

1692 LS-4. 



CRAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH GOVERNMENT'S 
REPLIES HAVE NOT BEEN ACCEPTED BY THE COMMITTEE 

Reeommeftdatlon (Serial Nos. 2 to 5, Para NOlI. 2.1710 2.20) 

2. The Committee note that contribution to the Depreciation Re
serve Fund is at present related not to the amount of depreciation 
calculated as accruing on the wasting assets of the Railways year by 
year but to the amounts that are expected to be withdrawn from the 
Fund during each five year period. In the absence of any detailed 
record as to the prescribed lives of various assets, the Ministry of 
Railways have been able to prepare only "rough" estimates of accrued 
depreciation-arrear as well as current-based on an ad hoc assess
ment made some years ago. The Committee consider that in order 
to keep the appropriations to Depreciation Reserve Fund at a realis
tic level and as pointed out by the World Bank Team, to avoid the 
risk of any future under-provision, it is necessary for the Ministry 
of Railways to further refine the technique of assessing the deprecia
tion requirements. For this, it is essential that not only the data 
with regard to the number of various types of assets requiring re
placement and their distribution in recognised age-groups is readily 
available but also their current replacement costs are known and 
depreciation appropriate to the lives of assets in question, is precisely 
determined. 

3. The Committee are given to understand that it would involve 
very heavy clerical labour to prepare the detailed records at this 
late stage. In the circumstances, the Committee have no objection 
to the existing method of providing for depreciation in respect of 
assets created upto 1969-70 i.e., the commencement of the Fourth 
Plan. But, for the assets created during the Fourth Plan period, 
they feel that it is desirable that full data in respect of such assets 
is maintained by the Railways and provisions for depreciation there
o~ is made on a scientific and rational basis taking into account the 
cost and life of such assets. The Committee recommend that Gov
ernment should constitute without delay a Working Group consist
ing of experts from Finance, Accounts, Audit and technical disci
plines to examine the matter fully so that detailed instructions may 
be issued in this regard. The Committee expect that the require
ments of Depreciation Reserve Fund for the next five year plan 
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would be worked out on the above basis and placed before the n~xt 
Bailway Convention Committee. 

4. The Committee also recommend that the requisite information 
about the' total assets of Railways and Depreciation implications of 
these assets should be specifically mentioned in the Budget papers. 
for information of Parliament. 

5. The Committee further consider that the Railway Board should 
undertake a critical study to determine whe~er. in conformity with 
accepted prinCiples of accounting, a separate ~newal Reserve Fund 
should be created out of their profits, if any, to provide for inflation
ary and improvement elements in the" cost of assets. The intention 
is, that the net revenue surplus/deficit of the Railways should be 
ascertained with greater precision and on accepted accounting princi
ples and procedures. The result of such a study may be placed before 
the next Convention Committee for their consideration. 

Reply of Government 

A Working Group consisting of experts from Finance, Accounts, 
Audit and technical disciplines has since been constituted to examine 
the basis for making provision for depreciation in respect of railway 
assets created during the Fourth Plan period.. The Group will also 
determine whether it is necessary to create a separate Renewal Re-
serve Fund to provide for inflationary and improvement elements 
in the cost of assets. The Working Group is expeeted to present its 
report sometime next year. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226 dated the 13th December, 1973.] 

Further inhnnation called for by the Co ..... ttee 
(S. Nos. Z. 3, 5) 

Three copies of the Report of the Working Group appointed to 
examine the basis for making provisions for depreciation may be 
furnished for information of the Railway Convention Committee. In 
case, the Report is not yet ready, copies of the Interim Report, if any, 
submitted by the Working Group together with a note showing 
action taken thereon may be ful'liisbed. 

[LSS O.M. No. 114173-RCC, dated 12-3-1974] 
Reply of Govemmebt 

The Working Group on Depreciation has not yet finalised its Re
port nOr has it submitted any interim "nwl1rt. ,The Group is! .lq)eCted 
to submit its final Report in the course of the next few months. 

[MIDtstry of Railways :(Ratlway Board) O.M. No. 73-8 4RCC)-
4222, dated the 30th March. 1974.] 

J 
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Further Information Called for by the Committee (Serial No. C) 

Please state if the suggestion of the Committee· that information 
about the total assets of Railways and Depreciation implications of 
these assets, should be specifically mentioned in Budget papers has 
been accepted. 

(LSS O.M. No. 1/4/73-RCC, dated 12-3-1974.) 

Reply of Government .' . I 

The Committee's recommendations is accepted in prinCiple. It 
may, however, be stated in th~s connection that it would be possible 
to show the depreciation implications in respect of the total assets 
of Railways in the Budget papers only after the Working Group on 
Depreciation finalises its recommendations and these have been ac
cepted by the Government. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222, dated the 28th May. 1974.] 

CommeDts of the Committee 

Please see Comments .in Chap. I. 

RecommeDdatioD (Serial No. 10, Para No. 2.71) 

The Committee· are concerned to note that the programme of re
placement of overaged electric locos has been lagging very much 
behind the targets in so far as out of 53 locos to be replaced during 
the Fourth Plan. only 13 have been so far delivered to the Zonal 
Railways. This is stated to be dUe to the inability of HElL, Bhopal 
to supply the requisite sets of components according to schedule. 
At the present pace of delivery, it is hardly likely that the planned 
programme of replacement of 36 overage DC locos during 1972-73 
and 1973-74 will be fully achieved. 

Reply of GovemmeDt - . 
Board and CLW are vigorously pursuing with HElL the matter 

of timely supply of equipments to enable CLW to turn out locos 
according to'the scheduled programme. Frequent meetings are held 
with HElL at the highest level. 

[Ministry of Railways (Railway Board) O.M .. )fo, 73-B (RCC)-
4226. dated the 13th December. 1973.] 
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FUrther 'fatoimatlon ull~d for ~ the 'C~DUlam.. 

Th,1 following information, may kindly be :furnished: 

(i) the actual figures of replacement of overase locos durinc 
1972-73 and 1973-74 together with reasons for Ihortfa1le, 
if any. 

(11) year-wile programme of replacement of overage locos 
during the Fifth Five Year Plan period and how it is pro
posed to meet it. 

[LSS O.M. No. 114173-RCC, dated 12-3-19'14-] 

Reply of Government 
'\ 

(1) The actual figures of replacement of averaged electric loco
motives during 1972-73 and 1973-74 are:-

1972-73 

1973-74 

The shortfall was mainly on account of: 

14 

12 

18 

18 

Shortfall 

(a) shortages in supplies of matched equipment sets by HElL 
Bhopal. 

(b) modification, etc. found necessary in the hand brake equip
mentsj 

(c) unsatisfactory performance of equipments such as frequ
ency regulators, motor-alternator sets, compressors etc. 

during final testing stages. 

(ii) Year-wise programme of replacement of over-aged electric 
locomotives during the Fifth Five Year Plan is indicated below:-

1974-75 J6 
1975-76 6 
1976-77 
1977-78 
1978-79 

Also, taking into account 3 and 6 electric locomotives replaced dur
ing 1970·71 and 197-72, the programmed replacement of 57 overaged 
DC electric locomotives is expected to be completed by 1975-76. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222, dated the 27th April, 1974.] 

Comments of the Committee 

Please see Comments in Chapter I. 

J 
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~o ..... end.tiOll (Serial No. 11. Para No.. 2.72) 

The Committee regret to note that although replacement of over
aged D.C. electric locos was included in the Rolling Stock Programme 
for the years 1965-66, 1968;.67 and 1968-69, orders were placed by the 
Railway Board on Chtttaranjan Locomotive Works in 1968 only. The 
Chittaranjan Locomotive Works placed orders on HErL for manufac
ture of electric equitlments for these locos in 1968-89. It is thus 
CfYidlllt t1Iat not to speak of advance action, even concurrent action 
for the manufacture of electric equipment for the locos by HElL 
whieh takes time, was not taken by the Railway authorities. 

Reply of Govemment 

In Railway Board's note to the R.C.C. regarding D.C. lams, it was 
mentioned that the orders on CLW were placed by 1968. This date 
actually indicates the completion of ordering of all 57 locos. The 
orders for the manufacture of D.C. locos were placed on CLW in 
batches as indicated below: 

October 1964 
March 1967 
May 1968 

TOTAL 

10 locos 
17 .. 
30 " 

S7 " 

The D.C. locos to be built at CLW were to confonn to a new de
sign and hence specification and other details of the loco as well as 
the equipments to be procured had to be drawn out by RDSO and 
CLW, before ordering hte traction equipments on HElL. However, 
CLW were able to place orders on HElL in June. 1967 for the first 
batch of 27 sets of equipments and in July, 1969 for the balance 30 
sets. 

From the foregoing it is evident that there was no delay on the 
part of the Railway authorities in placing the orders for locos and 
traction equipments required for the manufacture. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226, dated the 13th December, 1973.] 

I'1IrtJa.o iaformation called for by the Vemmittee 

It may kiDdly be clarified why it took the Railways more than 
four years tI" place orders on 'MEIL for traction equipment for the 
balance 30 sets when the specifications aDd other 11etailshad already 

\ 
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been finalised by June, l.i67. aDd orders for the requisite No. of locos 
~ad been placed on the CLW in May, 1968. 

(LSS O.M. No. 1/4/73-RCC, dated 12-3-1974.) 

~ply of Government 

It is not correct to state that there has been more than four years' 
delay in placing orders on the HElL for the last 30 sets. In the reply 
given earlier to the recommendation No. 11, it has been clearly stat
ed that the orders for the last batch of 30 D.C. locomotives were 
placed on CLW in May, 1968 and CLW were able to place orders 
for traction equipment for these 30 locos in July, 1969. However. 
during frequent discussions with HElL, it was ensured that the deli
very of these 30 sets would be in continuation with the earlier order 
for 27 sets. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222, dated 8th April, 1974.] 

COIDJlleDts of the Committee 

Please !See Comments in Chapter I. 

Reeommenda'tion Serial No. 19 (Para No. 2.108) 

"The Committee regret to note that against the planned production 
of 443 and 347 EMU coaches by the TCF and JESSOPS respectively 
during the Fourth Plan period, actual production during the three 
years has been 171 and 122 respectively. In view of the poor produc
tion performance of these nits, particularly Jessops, the Committee 
would strongly urge that concerted measures should be taken by the 
Railway Board to ensure that not only the production programme 
of EMU coaches during the remaining two years is fulfilled by these 
Units but the earlier shortfall in production is made up so as to meet 
the requirements of EMU coaches for the suburban trains. 

Reply of 'the Government 

The recommendation hfls been noted. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4226, dated the 13th December, 1974] 

Further information called for by the Committee 

Please intimate the number of EMU Coaches manufactured by 
the ICF and Jessops during 1972-73 and 1973-74 against the planned 
programme separately on replacement and additional account, the 
reasons for short falls, if any, and the remedial measures taken or 
proposed to be taken. 

[LSS O.M. No. 114173-RCC, dated 12-3-1974] 
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llepl,. 01 GovenuiItIIlt 

The production of EMUs in I.C.F. during 1972-73 and 1973~74 With 
their target il as under:-

Year PlIImed ProducdoD Actual Prociw:tioD 

A.C.EMU. D.C. EMU, ACEMU. D.C.EMUs 

19 19 51 

1973-74 9 40 9 93 

The production of D.C. EMUs in MIs. Jessops during 1972-73 and 
1973-74 with the target and the reasons for shortfall in produet1on 
are as under:-

1972-73 
1973-74 

Planned Production Actual Produc:don 

Nil. 
21 

With the supply of 26 Nos. EMUs of the earlier order during 
1971-72 the firm had completed the outstanding order. Further sup
plies were not made by the firm due to non-agreement on prices of 
plies were not made by the firm due to non-agreement on prices for 
the next order. 

In July. 1972 the question of diverting the load of 216 EMUs to 
ICF was considered in view of the adamant stand taken by J essops 
in demanding unreasonably high prices. However. at a high level 
meeting between the Chairman of MIs. Jessops and the Railway 
Board held in Board's Office in November. 1972 an agreement on 
prices was arrived at. In this meeting deUvery on this order was. 
promised to commence in June, 1973. But deliveries actually started 
only in December, 1973 due to the following reasons:-

-_. 
(i) Pre-occupation with Polish Export order of Wagons. 
(ii> Power shedding. 
(iii) Labour unrest. 

fhe firm have. however, now promised a target production of 
6/9 coaches per month. 

[Ministry of Railways (Railway Board) O.M. No. 73-B (RCC)-
4222, dated the 25th July. 1974.] 

Comments of the Committee 

Please see comments in Chapter I. 

\. 
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Reeommend.tion (S~ NOlo 21 .. 27,'" Nos. 3.51 " 3.U) 

The Committee observe that out of a total contribution of about 
RI. 10.80 crores made by the Railways to the Safety works Fund 
during the years 1966-67 to 1971-72, the sanctions actually iuued SOl 
far for reimbursement to State Governments are of the order of 
about Rs. 1.24 crores only. The Funds actually remained unutilised 
till as late as last year due partly to the cumbersome procedure in
volved in claiming reimbursement and partly due to the difficult 
resources position of the States and delays in acqu·isition of land. 

The Committee note that the procedure has since been simplified 
and that all pending cases have been cleared by the Ministry of 
Railways. The Committee consider that construction of overlunder 
bridges at busy level crossings is as much in the interest of' the 
Railways as it is in the interest of the State Governments. It is a 
paradoxical situation that while the needs are urgent. the funds 
should have remained unutilised for as many as flve years. Apart 
from the safety aspect. the very purpose of widening and improving 
the roads and highways is defeated if traftlc is held up at the level 
crossings. Now that the procedure has been streamlined. the Com
mittee hope that the State Governments will be in a position to uti
lise the funds expeditiously. 

Reply of the Government 

The observations of the Committee are noted. 

[Ministry of Railways (Railway Board) a.M. No. 73-B(RCC)-4226 
dated the 13th December. 1973] 

Further IDformation Called for by the Committee 

Please indicate the amount disbursed to State Governments for 
Railways Safety Works during 1972-73 and 1973-74 vis-a-vis the 
allocations made. 

[LSS O.M. No. 1/4f73-RCC dt. 12-3-74] 
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... , nI'8crnrnmeat 

Details of Statewise sanctions for reimbursement from Railway 
Safety Woru J'~ art ... follows "",..a-via the a1locatloll'8 made:-

I. • Andhra Pndesh. 

z. Allam 

3, Rajasthan • 

4. Guiarat 

,. Tamil Na,du 

6. Knala 

Amount of 
iUctiOn 

(RI. in Iakhs 
53"2 

34' SO 

37'SI 

79'h 

7"76 

15'13 

----

Allocation 
m..eto end 
of.I97.~7"" 

{AI. in lAkh 
UI'67 

40'90 

91'41 

98'22 

78"76 

21"26 

[Ministry of Railways (Rallway Board) O.M. No.· 73-:e(RCC), 
-4222 dated t~e 8th April, 1974.] 

Comment. of the c.mmi&tee 

Please see Comments in Chapter I. 

Recommendation No. Z9 (Pal'a No. 3.54) 

The Committee further consider that in view of the need for wider 
bridges over level crossings on account of density of traffic, the ex
tant rules providing the sharing of expenditure on 50: 50 basis by 
the Railways only for abridge of 24 feet width, need modification. 

Reply of GoverDlllent 

According to the pre-I969 rules for allocation and apportionment 
of cost of road overbridges in replacement of level (originally pro
vided at Railway's cost), the railways used to bear the cost of 
bridge proper while the cost of approaches was being borne by the 
State Government or the road authority. The approaches being 
Costlier than the bridge, the State Governments' share invariably 
us!d ,to be more than that of the Railways. 

Keeping in view the persistent demand from the pubijc ftlf "
placement of busy level crossing. and to reduce the States' liability 
lor their share of the COlt, tile Jtlniltry of Railways Iiberalised the 
rules with effect frQID 21-1-1989 for apportionment of cost of such 
works. Broadly. under the new rules, 50 per cent of the cost of the 
road overlunder-bridge for 24 ft. wide roadway and its approaches 
(excluding cost of the land for approaches) is borne qy the Rail· 
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way. and the balance GO per centcott as well as cost pf acquistion 
of land required for approaches is borne by the road authority. In 
areas within or close to cities and towns two foot paths (each 6' wide) 
are alao provided if required by the Road authority. 

The lU,gestion for the Railways' sharing 50 per cent cost of 
wider bridges would throw extra burden on the Railways' financel 
which &II! already quite strained. In fact. the present financial 
sUuatioD is an· important factor which prompted this Ministry to 
move the Transport Ministry and Planning Commission for a special 
allocaton of RI. ~ crores for construction of road overlunder bridges 
in the Fifth Plan outside the nonnal plan of the railways and the 
road authorities. 

I~ view of the above. it is not possible for the Railways to fur
ther enlarge their liability in this regard. 

[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226 
dated the 13th December. 1973] 

Comments of the Committee 

Please see comments in Chapter I. 

Recommendation S. No. 38 (Para No. 4..21) 

Now that the Government are thinking of social housing. Com
mittee would like the Railways to evolve a suitable scheme to en
able the Railway employees to build houses for themselves before 
they retire. 

Reply of Government 
Policy of the Board is to encourage the formation of Cooperative 

House Building Societies among Railwaymen. wherever possible so 
that they might pool their-resources. acquire-suitable land and de
velope such land into building sites for allotment to members for 
building houses. 

2. AB on 30-6-1971. the Railway employees have organised 41 Rail
waymen's Co-operative Housing Societies with a membership of 
1605. with a paid-up share capital of Rs. 11.22 lakhs and a working 
capital of Rs. 105.92 lakhs. 

3. The State Governments have also been addressed requesting 
them to provide such assistance to Railwaymen's Co-operative Houl
ing Societies as is rendered to similar Societies located in their States 

(Miaistry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226 
dated the 13th December. 1973] 

Comments of the Cnmmltt'ee 

Please He cemments in chapter I. 
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Beeommendaton (S. No. 42, Para No. 8.18) 

The Committee note that the balance to the credit of the penslo!! 
Fund has risen from Rs. 44.09 crores in 1966-67 tQ Rs. 110.99 crores 
(Budget Estimates) in 1972-73. The Committee recognise the need 
for ~aking an adequate provision for the present and future liabil
ities of the Railways on this account and to make adequate pro
vision therefor from year to year without causing any violent fluctu
ations in the budgetary position. They neverthelesslconsider that 
it is necessary for the Railways to have an accurate assessment of 
their liabilities from time to time. They hope that the Report of 
the Government Actuary expected to be received in about six 
months time will help the Railways to frame more realistic estimates 
of expenditure from the Pension Fund. 

Reply of the Government 

The data already receiVed from most of the Railways is being 
consolidated in consultation with the Government Actuary. The 
report of the Government Actuary will be available after consolidated 
data is furnished to him. 

[Ministry of Railways (Railway Board) a.M. No_ 73-B(RCC)-4226 
dated the 13th December. 1973] 

Comments of the Committee 

Please see comments in chapter I. 

Recommendations (S. Nos_" to 53.56 to 58 and 60. Para Nos. 7.8 to 
7.13 7.28 to 7.31, 7.47 to 7.49 and 7.51) 

The Committee note that there are 21 Demands for Grants in' 
regard to the Railways and that the structure of the Demands has 
b~~n periodically reviewed to meet the growing requirements of 
accountability to Parliament and changes in accounting systems. The 
Ministry have also stated that the existing arrangements have stood 
the test of time and have provided meaningful and precise Informa
tiop on important aspects of Railway expenditure to the Parliament 
and in turn to the public at large. It is pertinent to note in this 
connection that the World Bank Team did not consider the present sys
tem of budgetary control on the Railways to be effective for the pur
poses of "sound financial management" and' had empliastsed the need 

" 
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:to cut back on the volume of data produced by the Indian Railways 
System". They had desired that the preparation of the budget should 
81m at "a realistic fore-cast of proposed activity expresed in cost 
terms". The Committee have also seen the annual Reports of the 
British Railways Board and are impressed by the concise manner 
of presentation of the financial results of the working of the British 
Railways and their activities during the course of the year. While 
the Committee appreciate the anxiety of the Railway Board to keep 
Parliament and public informed of the various facets of their acti
vities, the mass of data given in the Railway Budget pape;s would 
not appear to greatly subserve the purpose in view. What is needed 
is that p)eaningful data correlating costs to results should be presen
ted in a simple and lucid manner so as to be easily understandable 
by a layman. This is all the more important as massive investments 
are being made on the Railways and the Capital-at-charge of the 
Railways in 1971-72 has already risen to about Rs. 3500 crores and 
is bound to increase substantially in the Fifth and subsequent Plan 
periods. It is necessary that the Railways, as a premier public un
dertaking should keep Parliament fully informed about its perfor
mance in all vital aspects of working in a manner easy and intelli
gible, So that the future investments may be judged in their proper 
perspective. 

The Committee would therefore like Government to under
take a comprehensive review of the form and content of the Rail
way Budget and the number of Demands for Grants as well as the 
various documents accompanying it, with a view to rationalising and 
simplifying their contents in the interest of proper accountability 
of Parliament and the public. 

The Committee suggest that in view of the complexity of the 
task, the review may be entrusted to a small Task Force consisting 
of financial experts drawn from the Ministry of Finance. the Rail
ways and the Comptroller and Auditor General of India. This Task 
Force may also co-opt eminent experts in the field from the Institutes 
of Management, Institutes of Chartered Accountants and Cost Ac-
countants. 

The Committee note that the Estimates Committee have in 
their 24th Report (1972-73) pointed out that the technique of perfor
mance budgeting has yet to be perfected. They have emphasised the 
need for an integration of the Performance Budget with the Demands 
for Grants. As stated by the Committee, Parliament would be more 
interested in the prescripticn of norms and standards which would 
enable them to evaluate and critically review the work of every 
Ministry . 

• 0 
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The Commitee recommend that the terms of reference of 
the proposed Talk Force may also include the question of prepar
ation of a performance budget by the Railways as ·an integrated part 
of the Demands for Grants. 

The Committee would like the Railways which are the old
est undertaking, to introduce Performance Budget according to a 
time bound programme So that it can act as a model to other public 
utilities. 

The Committee are glad to observe that the Railways are 
alive to the need for refining the accounting procedures to keep 
pace with the development of accounting skills and with the in
creasing range and variety of Railway operations due to changes in 
the mode of tra::tion and modernisation in several spheres. Change
over of accountal basis from 'received' to 'forwarded' basis for fre
ight traffic, processing of invoices received from stations at the El
ectronic Data Processing Centre and quarterly closing of accounts 
are some of the important refinements stated to have been introdu
ced by the Railways in recent years. Adoption of the Discounted 
Cash Flow Technique for examination of the financial viability of 
all projects costing Rs. 20 lakhs and above is another welcome step 
taken by the Railways. The need for compilin~ data in a form as to 
assist the management in Controlling day-to-day· operations 
as well as in taking decisions has also been recognised. 

While due credit must be given to the Railways in this re
gard, the Committee would like to impress upon the Ministry the 
need for evolving a fully developed 'System of 'Responsibility Ac
counting' as emphasised by the World Bank Team in their Report. 
Railway Management at all levels have to realise their individual 
responsibility for their sectors of the costs. As stated by the World 
Bank Team "Many Railwaymen are excessively oriented to opera
ting a Railway as opposed to operating a Railway at a profit." 

The Committee hope that the Railway Board will take im
mediate purposeful steps to reorient the accounting procedures so 
as to subserve the above objectives . 

. The Committee further observe that the World Bank Team 
had underlined the 'need for eliminating super-ftuous classifications 
which are now out of date and irrelevant to contemporary needs. In 
order to meet this criticism, the Railways are now Centempla&g 
further Changes in accounting classification so as to ··reorieat ,the 
classiftcation to bring in functional break-down ·Qf coats ,as 
opposed to m~reI'Y listing of costs under various hea4ings. The 
Committee desire that this task should be completed with expedition. 



" The Committee note that althouch the Railwaya are aU.e 
to the need for evolving a system of manaaement IlCOOWlttacy to 
enable them to take expeditious well-c:alculated ~0Da while 
hanapng the complex problems of Railway Ac:1mini1tr8Uon, 'they 
have. by and large, relied upon their own peI'IOI1Del to develop the 
management techniques. Railway Accounts OfBcers He •• fIed to be 
"en~eavouring to submit purposeful. uptodate information al ' .... 
of controlling current operations and :projections of the probable 
future as a guide to planning." 

The Committee consi"er that no effective system of modern 
management accountancy has been developed on the Railways and 
that the operational and financial controls exercised are inadequate 
and antiquated. Therefore. the achievements in this field. being ver"f 
slow, are far from satisfactory. The Committee consider that with 
their experience of operating a vast net work for over a hundred 
years, the Railways should have taken more concrete' and 
purposeful steps in this direction by combining it in the system 
which makes the entire management philosophy very modem anit 
the techniques uptodate. As pointed out by the World Bank Team, 
it is high time for the Railways to reappraise the system and exa
mine the fundamental objectives of management so that effective 
control systems could be designed to enable the objectives to be 
fulfilled. It is of the utmost importance that the Railways set up 
systematic planning and control system with a view to defining 
clearly management objectives and strategics and plans to achieve 
these objectives and evolving norms to monitor performance against 
the objectives set. For this purpose. there is need to introdUCe an 
effective system of management accountancy on the Railways as .a 
expeditiously as possible which would act as a tool of management 
control and provide concurrent and purposeful data at all strategic 
levels to reach approprl'8te decisions. 

In this connection, the Committee would like to draw the at
tenticm of the Ministry of Railways to the appointment of a high 
level Action Committee by Government to examine inter-alia the 
suitability of systems management and adequacy of administrative 
accounting and technical procedures followed in public undertaking. 
and to suggest changes. The Committee consider that the Taik Force 
Recommended earlier in paragraph 7.10 may also be entrusted with 
the responsIbility of Critically examining the accounting and adminis
trative pr~d1ires· -on 'RailWays with a vlev.e to providing manage
ment accountancy. IS an aJd"to 'management decisions at all appro
priate levels of control. 

The Committee Dote tbat ... t pl'e&ent the Railways have a sys
tem of iftte:t'lhll-,.udit by the FiDaneial Adviler'anci Chief Accounts 
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Oftlcer on each Railway. The Committee consider that the feasibi
lity of utililin, the services of Cost Ac:c:ountantslChartered Accoun
tants and Management Accountants, outside the Railways, on pay
ment of moderate fees to examine the working of the various esta
blishments of the RaUways and suggest avenues of improvement 
and earlling more revenue may be got examined by the Task Force 
recommended in paragraph 7.10 in the interest of operational effi
ciency of the Railways. 

Reply of Government 

A Task Force consisting of officers drawn by the Ministries of 
Finance and Railways. and two Chartered ~Accountants has been 
constituted in July, 1973 to undertake a detailed examination of cer
tain aspects of budgetary accounting and management practices on 
the ~Railways in the light of the recommendations of the Convention 
Committee (1971). The Task Force has been asked to submit its flnal 
report before 30-6-1974. 

[Ministry of Railways (~ai1way Board) O.M. No. 73-B(RCC)-4226 
dated the 13th December. 1973] 

Further Information Called for by the Committee 

Please intimate the terms of reference of the Task Force and the 
precise .'Progress made by it so for in examining the matter. Three 
copies of the interimlftnal I"porl of the Task Force along with the 
Government's decisions on the recommendations contained therein 
may also kindly be forwarded for the information of the Railway 
Convention Ccmmittee. (LSS O.M. No. 114173-RCC dt. 12-3-1974). 

Reply of Government 

The terms of reference of the Task Force are aS/under:-

The Committee should examine:-

(a) How far the structure of the Demands for Grants in 
the Railway Budget and the docwnents accompanying it 
can be rationalised and their contents simpUfted. 

(b) The manner in whlch the /Rallway Budget should be 
prepared so as to pretent in a simple and lucid way 
meaningful data tfor correlating costa to reltll •. 
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(c) For the purpose mentioned in (b) above, the matme1 
in which the performance budget can be introduced as 
an integrated part of the Demands for /Grants andtbe 
feasibility of its introduction according to a· time bound 
programme. 

(d) The need to evolve a fully developed system of ResponBi-' 
bility Accounting, as emphasised by the World Balik 
Team in January, 1970 and with this end in vtew, to 
reorient accounting classifications SO as to bring in the 
eventual break..down of coats: after eliminating all' 
superfluous classifications which are now out-of-date or 
irrelevent. 

(el How best to set up an effective system of management 
accountancy with a view to defining clearly manage
ment objectives and strategies and plans to achieve 
these objectives and to evolving norms to monitor per
formance against objectives so set; as.a tool of manage
ment control. the system should ,be so devi'sed as to pro-

,vide COIIlcurrent and .pur:poileful ,data at all strategic 
levels to help reach appropriate decisions. 

(f) The present system of internal audit obtaining on each 
Railway under the Financial Adviser and Chief Accounts 
Officer and to suggest avenues of improvements therein. 

2. The Task Force has so far had 1'1 sittings to discuss the various 
issues. Proposals for restructuring the Revenue Demands for Grants 
have been finalised and the work relating to the restructuring/of the 
Works Grants is on hand. The Task Force propose to submit sepa
rate reports covering one lor more of the specific items included in 
the above terms of reference. 

[Ministry of Railways (Railw.ay Board) O.M. No. 73-B(RCC)-4222 
dated the 30th March, 1974] 

Comments of the Committee 

Please sec comments in Chapter I. 

Recommendation No. 65 (Para No. 7.79) 

The Committee observe that in: the matter of taking over stores 
accounting and stores (recoupment and reorder) functions on com
puters, there· have been delays. in adlienng to the time schedule 
laid down; for completion of the various phases of the programme due 
to initial teethIng troubles. Whereas it was initially hoped (July. 
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1868) to complete the work (five phases) within a year or 18 months 
i.e., by ',nd of 1970, only the first two phases of the programme (in 
cue of Phase I the progress is stated to be 90 per cent) have been 
completed 80 far. According to the revised programme Phases III 
ana V (Phalle IV has been omitted) I will now be completed only by 
June, 1974. The Committee would like the Ministry of Railways to 
keep a close watch on the implementation of the programme with 
a view to ensure that there are no further delays in this regard. 

Reply of Government 

The Ministry of Railways is keeping a close watch .. 
[Ministry of Railways (Railway Board) O.M. No. 73-B(RCC)-4226 

dated the 13th Det'ember, 1973] 

Further lafonn.tion Called for by the Committee 

Please state the precise progress made so far with regard to 
Phases I, III and V and whether the programme will bQ completed 
by june 1974, as envisaged. 

[LSS O. M. No. 1-4-73-RCC dt. 12-3-74] 

Reply of Government 

Phase I has been completed in all .. Railways and Production Units. 

Phase II has been completed in all Railways except N. F. Railway 
where it is expected that it will be completed in a couple of months. 
It my be stated that in N.F. Railway Stores computerisation was 
taken up some what later than other Railways. 

Phase III is fully introduced in Central, Eastern, South Eastern, 
Western Railways and ICF. In the other Railways except N.F. 
Railway this is in varibus stages of implementation and is expected 
to be completed shortly. N.F. Railway has been directed to intro
duce the system Phase III before June 1974. 

Regarding Phase V, the design of the system has been finalised 
and programmes are being written by S.E. Railway. These are 
expected to be circulated to all Railways and· Production Units in 
Aprn/May, 1974. All Railways and Production Units have been 
directed to introduce this system. which is an extension of the pre
vious three phases, in June, 1974. It is expected that in majority of 
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the Railways. Phase V will ,be introduced, by June, 1174. In some 
Railways where the progress is slow. although they may a1ao Intro
du _ e Phase V along with others. the eomplet1011 make take lOme 
more time. 

[Ministry of Railways (RaHway Board) O.M. No. 73-B(RCC)-4222 
: dt. 30-3-'74] 

Comments of die Committee 

Please see Comments in Cha~r I. 

NEW DELHI; 

August 31, 1974 
Bhadro 9, 1896 (S) 

B. S. MURTHY, 

ChGiTnUU& 

Railway CcmUftticm Commi", •. 



APPENDIX 

'Anal;y1U oj. 1M ,action taken b;y Govtrnm4nt on tM rflcOlflmendations contained in thtJ 
First Report of tile Railway COllvention Com"nttee, 1971. 

I. Total' number of recommendations 68 

II. Recommendations whtch'liaVe t1een"liccepted hy'Govemment (vide 
recommendations SI. Nos. I, 6, 8,9, 12-18,20--25,28, 30--37, 
39-41, 43, 54, 55, 59, 6I-(j4 and 66-68.) 

. .. ... ~ . 
~ Number' . 

Percentage to total 

'. :UI'Recommendation which the Committee do not desire to pursue in 
view of the Government's reply (Vide recommendation at SI, 
NO·7) 

Number 

Pcrcentllgc to lullil c 

IV Recommendations in respect of which replies of Government have 
not been accepted by the Committee (vide recommendations at SI. 
Nos. 2-5, 10, II, 19, 26, 27, 29, 38, 42, 44-53, 56-58, 60 
and 65), 

Number 

Percentage to total 

62 
MGIPND-LS 11-1692 LS--6-9-74-1600. 

39'7 
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